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Constltutlen of Benches 12 10 2026 to 16.10. 2026

| Court":ﬁ"oom

Hon’ble Pr s

Dated 25t September 2026

{Hindi version:follows)

TBench
PR Number
G 1 vJustvce(Retd ) cv Bhadang, :PreSIdent& Shn Prabhash Shankar AM 1 e
A | 3 |SIShiCNPrasad, JM& Jagadish, AV 1
TH&SMC | 4 | S/ShriAmit Shukia, JM & G M Doss, AV
T e | Smt Beena Plllal M & Shri Arun Khodpia, AM
B 6 S " S/Shri Vikram Smgh Yadav AM & Anikesh Banerjee M
B - 7 R _;f‘S/Shn Sandeep Gosain, JM & Bijayananda Pruseth, AM _5,-.1
- C 8 Shri. O P Kant, AM & Smt Debjanl Mitra Neogy, JM o
D o 9 Shri N KChoudhry, JM & Smt Ratna Dasgupta AM
F 11 o S/Shn Pawan Smgh JM & Rakesh Kumar Lodha; AM
o _J-&K‘ b1 S/Shrl Slddhartha Nautlyal JM & Makarand V Mahadeokar, AM
L (At2.30p.m) | : :
| Constltutlon of Benches 19, 10 2026 to 22.10.2026
‘Bench - Court Room | Hon'ble PresndentNlce-Pres|dent & Members
Number | e
"G S f‘Justlce(Retd)C VBhadang, Presndent& Shn Prabhash Shankar AME_’ -
| A 2 fS/Shn Saktijit Dey, VP & Girish Agrawal, AM B
H & SMC 3 [S/ShriAmit Shukla JM & G M Doss, AM
& 4 Smt Beena Pillal, JM & Shri Arun Khodpia, AM |
E ’5-' | 'S/Shri Vikram Smgh Yadav AM & Siddhartha Nautiyal, JM :
B 6 ;-S/Shn Sandeep Gosain, JM & Makarand V Mahadeokar, AM
C 7 |Shi O P'Kant, AM & Smt Debjani Mitra Neogy, JM
D 8 | ShriNK Choudhry, JM-& Smt. Ratna Dasgupta, AM
F&K ‘ 9 f"S/Shn Pawan Smgh JM & Rakesh Kumar Lodha, AM
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INCOME TAX APPELLATE TRIBUNAL
3" & 4' Floor, Prathishtha Bhavan,
101 Maharshi Karve Marg,
Mumba1 -400 020 S

NOTICE

« “I” Bench is cancelled on 05.10.2026

"B'y order

ASSISTANTREGISTRAR

Mumbai.
01.10.2026
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 05-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 2

o AT 10:30 AM
Srl | Appeal Number | A 52'::' | Assessee Name | Remarks

1 | ITA46/MUM/2026 | 2011-12 | [A] SMT. LATA DEVI PAREKH
2 [[TA 1277/MUM/2026| 2020-21 | [A] ALISHA HOLDINGS PRIVATE LIMITED
3 [ITA 1749/MUM/2026| 2016-17 | [A] ACME POLYTWIST PVT LTD

4 |[TA 1750/MUM/2026| 2017-18 | [A] ACME POLYTWIST PVT LTD
5 [ITA 1751/MUM/2026] 2018-19 | [A] ACME POLYTWIST PVT LTD

6 [ITA 1752/MUM/2026| 201920 | [A] ACME POLYTWIST PVT LTD
7 [ITA 2930/MUM/2026| 2016-17 | [A] LAKHI TIRATHDAS BATRA (E-FILE)

8 [[TA6506/MUM/2026| 2016-17 |[D] LAKHI TIRATHDAS BATRA
9 [ITA3727/MUM/2026| 2011-12 | [D] ALIA CREATIVE CONSULTANTS PRIVATE LIMITED (E-FILE)

10 |[TA 4051/MUM/2026| 2015-16 | [A] LATIN MANHARLAL SECURITIES PRIVATE LIMITED (E-FILE)
11 [ITA5681/MUM/2026]  N.A | [A] ST. ANTHONYS HIGH SCHOOL | |
12 |[TA 5682/MUM/2026]  N.A | [A] ST. ANTHONYS CHURCH

13 [ITA 5793/MUM/2026] 2026-27 |[A] ARCHDIOCESE OF BOMBAY

14 [TTA 5899/MUM/2026] 2014-15 | [A] AROHI VIPUL SHAH

15 [ITA 5938/MUM/2026| 2024-25 | [A] ARUNABEN HIRALAL DESAI (E-FILE)

6 ﬁA 6762/MUM/2026| 2016-17 &ﬁx#ﬁf‘féiﬁgs REAL ESTATE RATING & RESEARCH PRIVATE

17 [ITA 7182/MUM/2026| 2016-17 | [A] AMIT DWARKADAS HEMDEV (E-FILE)

18 |[TA 7560/MUM/2026| 2011-12 |[D] ARUN KUMAR GOENKA

19 [ITA 7561/MUM/2026] 2017-18 | [D] ATUL SHIVDAS GANATRA (HUF)

20 [[TA 7562/MUM/2026] 2010-11 | [A] LLOYD VINCENT BAPTISTA |

21 [[TA 7592/MUM/2026| 2016-17 | [D] M/S ASSET RECONSTRUCTION COMPANY (INDIA) LIMITED

2 |[TA 7593/MUM/2026] 202021 | (D] LONARI SAMAJ SEWA SANGH

3 [ITA 7624/MUM/2026] 2016-17 | [A] AYYUB ABDUL REHMAN SHATKH

4 2022-23 | [A] ASCENDAS PANVEL FTWZ PRIVATE LIMITED

ITA 7711/MUM/2026

ht Registran
01-Oct-202




- INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 06-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER

AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 2

._ AT 10:30 AM
sri | Appeal Number Ai:?: Assessee Name Remarks
1| 4933/'\23;422025 " 2012-13 | [A] ANUH PHARMA LIMITED
2 | so3 /MIE’,\V' 12025 | 201617 | [A] ANUH PHARMA LIMITED
3 | yas3/Mumy2026 | 201314 | [ATANUH PHARMA LIITED
4 61092551’:4/2025 2012 - 13 | [A] AHUJA SYNFAB PRIVATE LIMITED (E-FILE)
5 | Ji05/Mumya02s | 201516 | TATMR. AMIT LAMBA B
6| 8164/,\,%’; 12025 | 202324 | [A] AMPSEPC PRIVATE LIMITED (E-FILE)
7 | eos /nmd 12025 | 2014-15 | [A] AXIS TRADING COMPANY PRIVATE LIMIATED
8 1919/,\26’:4/2026 | 2014-15 | [A] AXIS TRADING COMPANY PRIVATE LIMITED
9 | 9309 /NIIE‘,‘W /2025 | 201819 [A] ALLEY INFRAVENTURES PRIVATE LIMITED (E-FILE)
10| ga00 /,\f‘g{\w 12025 | 2019-20 | [A] ALLEY INFRAVENTURES PRIVATE LIMITED (E-FILE)
11| 9401 /I\zm‘,’ 12025 | 2020-21 [A] ALLEY INFRAVENTURES PRIVATE LIMITED (E-FILE)
12| gu00/MuM 12025 2021-22 | [A] ALLEY INFRAVENTURES PRIVATE LIMITED (E-FILE)
13| Lo /MIJQ 12026 12014-2015 | [A] ANAND VISHWANATH SUREKA (E-FILE) ‘
14 2349/&3:4 /2026 | 202223 | [D] AL SHAHEEN FROZEN FOODS (E-FILE)
15| cosamunya0z6 | 202324 | [D] AL SHAHEEN FROZEN FOODS
6| ya66/mmy2026 201112 [D] AMIT HARIRAM DAMA (E-FILE)
7| 2ars /:jm)vzozs | 2017-18 | [D] ALPANA ASHISH MONANI (E-FILE)
8 2530/&3:4/2026 201718 {‘[A] ABHIJEET LADULAL JAIN (E-FILE)
s | TA | 1519 |[A]ASIAN HEART INSTITUTE & RESEARCH CENTRE PRIVATE
)| 3427/Mum/2026 | LIMITED (E-FILE) -
| 3822 /hma 12026 2019-2020 | [A] ARUN BHIKATT MHASKAR (E- FILE)
, '3947/%@'! /’2026 :“20’-17-2‘018 [A] ANJATAH SAVARANNA YADAV (E-FILE)
2015 /,J,Eﬁq 12026 | 202021 | [D] ACCORD ESTATES PRIVATE LIMITED (E-FILE)




' CAUSE LIST OF A BENCH FOR OG-OCTOBER-ZO;ZG (TUESDAY)

BEFORE HON BLE CHALLA NAGENDRA PRASAD JUDICIAL MEMBER

AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN_ COURT ROOM 2

AT 10:30 AM

Stl | Appeal Number | A$:21:' Assessee Name Remarks
. ITA 1 . 5 o
23 | 4916/MUM/2026 2021-22 | [D]} ACCORD ESTATES PRIVATE LIMITED (E-FILE)
§ ITA = ot am ,
24 | 4917/MUM/2026 2022-23 | [D] ACCORD ESTATES PRIVATE ‘LIMITED (E-FILE)
ITA f ‘ ,
25 | 4918/MUM/2026 | 2023-24 | [D] ACCORD ESTATES PRIVATE LIMITED (E-FILE)
e | ITA o0t | ' _
26 | 5035/MUM/2026 2020-21 | [A] ACCORD ESTATES PRIVATE LIMITED
o1 ITA ' -
. 27 5036/MUM/2026 | 2021-22 | [A] ACCORD ESTATES PRIVATE LIMITED
ITA - . : _
28 5037/MUM/2026 | 2022-23 ;[A] M/S. ACCORD ESTATES PRIVATE LIMITED
1 A | ,
29 | 5051/MUM/2026 | 2023-24 | [A] M/S. ACCORD ESTATES PRIVATE LIMITED
an | ITA L * RN :
30 | 5205/MUM /2026 % ‘2020 [D] ANAND INTERNATIONAL
31 CO 221/MUM/2026 : 2020 [A] ANAND INTERNATIONAL
amy | ITA : - ,.
32| 5265/MUM/2026 | 2010-11 _.[A] M/S ARIHANT CORPORATION
33| ITA | 2020-21 '[A] LEAP INDIA LIMITED (AS SUCCESSOR TO CHEP INDIA PVT
6600/MUM/2026 * ILTD) (E-FILE) ,
ITA , - '[A] LEAP INDIA LIMITED (AS SUCCESSOR TO CHEP INDIA PVT
34 1y - 2022-23 |LTD AND CHEP MANUFACTURING AND EQUIPMENT PVT LTD) (E-
- 6601/MUM/2026 | FILE)
f ITA | Snomon. |
35 7712/MUM/2026 | 2023-24 '[A] AUDHESH SANTAPRASAD SINGH
ITA ; 29 o, ‘ LTMT
36 | 7765/MUM/2026 | 2021 22' ‘[D]» ACTIVE SALES PRIVATE LIMITED
ITA .17 _ . f
37 7768/MUM/2026 | ,2.016-17 [D] AHA HOLDINGS PRIVATE LIMITED
ol ITA f i :
8 | 7769/MUM/2026 | 2016 17 ‘[Q] AHA HOLDINGS PRIVATE LIMITED
ITA VU ~ et ‘
S 7804/MUM/2026 | 2016-17 | [A] AMRUTLAL KANJI NISHAR (HUF)

B Assist@fggi;strar
sﬁ/ 01-Oct-2026
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE' LIST OF A BENCH FOR, 07-0CTOBER-2026 (WEDNESDAY)_

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 2

AT 10:30 AM

- Assmt.

Year Assessee Name - Remarks

| Sri ‘Appe_al Number

1 6596/MUM/2026 2024-25 | [A] AMITA RAHUL TIMBADIA (E-FILE ( S. G. ))

‘ ITA . , A
| 4089/MUM/2023 2011-12 | [D] AKRUTI JAY CHANDAN JOINT VENTURE (E—FILED)

- 3 |CO 93/MUM/2025| 2011-12 ' [AT] AKRUTI JAY CHANDAN JOINT VENTURE (E-FILE)

ITA ’ :
5407/MUM/2025 | 2014-15 | [D] MUSAFIR.COM INDIA PRIVATE LIMITED (E-FILE)

ITA

407/MUM/2026 2015-16 | [D] A PRABHAV MANAS PRQJECT (E-FILE)

A o i E
 2190/MUM/2026 | 2010-11 | [A] AMONKER TRADING ’PRIVATE LIMITED (E-FILE)

ITA 3 ' . ~
2609/MUM/2026 | 2020-21‘ [A] ACHINTYA COMMODITIES PRIVATE LIMITED (E-FILE)

TTA T s, , : ]
 J610/MUM/2026 | 202122 | [A] ACHINTYA COMMODITIES PRIVATE LIMITED (E-FILE)

T TR | ooos | - -
2611/MUM/2026 | 2022-23 v [A] ACHINTYA COMMODITIES PRIVATE LIMITED (E-FILE)

ITA ' 2023-24 | [A] ACHINTYA COMMODITIES PRIVATE LIMITED (E-FILE)

10 2612/MUM/2026

A o0t | a1 IR ’ ]
11 2613/MUM/2026 | 2020 21 - [A] ACHINTYA SECURITIES LIMITED (E-FILE)

12 | e

 2614/MUM/2026 | 2022-23 [A] ACHINTYA SECURITIES LIMITED (E-FILE)

ITA :
13 | 2615/MUM/2026 | 2023-24 | [A] ACHINTYA SECURITIES LIMITED (E-FILE)

ITA » _ o o
2665/MUM/2026 | 2020-21 | [A] ALLIED PHOTOGRAPHICS INDIA LIMITED (E-FILE)

ITA 1 A ACHAK MACAR | ERNE (FET
2753/MUM/2026 | 20172018 [A] ASHOK DAGADU KHADE (E-FILE)

ITA 42 Frat MinaeesT cb — A (F-ETL EY
3000/MUM/2026 | 2013-14 ‘[A] MINAKSHI CHANDRESH JHUNJHUNWALA (E-FILE)

[53)

i ITA | 2017-18 | [A] ARMAITY ASPT COOPER (E-FILE)

| 4125/MUM/2026 | , |
| WA 4 ia i | [A]L M TRADECOM PRIVATE LIMITED (THROUGH RAVI KUMAR |
4986/MUM/2026 | JAIN BEING EX-DIRECTOR OF COMAPNY)

T ITA . 2014-15 ' [A] L M TRADECOM PRIVATE LIMITED (THROUGH RAVI KUMAR
| 4987/MUM/2026 | “ JAIN BEING EX-DIRECTOR OF COMAPNY)

A |oon
| 5307/MUM/2026 |202372024| [AJ ALLWEILLER INDIA PVT LTD

A 2022-2023| [A] ALLWEILLER INDIA PVT LTD

| 5354/MUM/2026 |

e
NN



'CAUS_E LIST OF A BENCH FOR 07-OCTOBER-2026 (WEDNESDAY) |

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER .

AND HON'BLE JAGADISH, ACCOU‘NTANT MEMBER

IN COURT ROOM 2

AT 10:30 AM

Srl

Appéal Number

Assint.
Year

Assessee Name

Remarks

2 |

ITA

5314/MUM/2026 | 201415

[A} ANILINE CONSTRUCTION COMPANY PRIVATE LIMITED

123

ITA

5358/MUM/2026 |

2019-20

| [A] ANILINE CONSTRUCTION COMPANY PRIVATE LIMITED

24

TT(SS)A

7377/MUM/2026 |

2018-19

[A] ASHOKKUMAR BHANWARLAL TATED (E-FILE(SMC))

25

IT(SS)A
7378/MUM/2026

2016-17

[A] ASHOKKUMAR BHANWARLAL TATED (E-FILE(SMC))

26 |

IT(SS)A
| 7379/MUM/2026

2017-18

[A] ASHOKKUMAR BHANWARLAL TATED

27

ITA

4450/MUM/2026 | 201314

' [A] ASHOKKUMAR BHANWARLAL TATED (E-FILE)

28}

ITA

4451/MUM/2026 |

2014-15

[A] ASHOKKUMAR BHANWARLAL TATED (E-FILE)

29 | 4452/MUM/2026 |

ITA

| 2015-16

[A] ASHOKKUMAR BHANWARLAL TATED (E-FILE)

. §4‘ wAssis

A

tarit Registrar
01-0ct-2026]




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BE_NCHESV

CAUSE LIST OF A BENCH FOR 08-0CTO.BER—2026 (THURSDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 2

_ AT 10:30 AM
- Srl { Appeal Number | Ai::‘:" v Assessee Name - - Remarks
Dl TTA » ! - T
1 5740/MUM/2025 2012-13 |} [D] ALPA RASHESH PAUN (E-FILE)
: ITA )
-2 1825/MUM/2026 | 2018-19 | [D] AATIF MOHAMED YAKUB (E-FILE)
- 3 |CO 151/MUM/2026| 2018-19 |[A] AATIF MOHAMED YAKUB (E-FILE)
- ITA : ' ' ' .
4 2680/MUM/2026 | 2013-14 |[A] ANUPA ROHIT VOHRA (E—EILE)
5 2682/MUM/2026 | 2016-17 | [A] SKYSHIP INTERNATIONAL PVT LTD (E-FILE)
ITA ) ) _ it :
6 - 2689/MUM/2026 | 2016-17 | [A] SHRI SUNIL JAGDISHCHAND MEHRA (E-FILE)
ITA

: 7| 2762/MUM/2026 2020-21 V[D«]AMBALAL MOHANLAL SHAH HUF (E-FILE)

8 |CO 199/MUM/2026| 2020-21 |[A] AMBALAL MOHANLAL SHAH HUF

9 | 3880/»%4/2026 202021 [D] ANKIT GEMS (E-FILE)
10| 45 /d&/zm ' 2022:23 | [A] ANIL KUMAR SINGH (E-FILE)
11| 3089 /hﬂ‘w 12026 | 20222023 [A] AMAR JAGDISH MAPARA (E-FILE)
12| o0 mupya026 | 2017-18 | TAT ATLAS COMPUTERS PRIVATE LIMITED (E-FILE)
13 | 4617/,\2'3:4/2026 - 2017-18 ;[D] ATLAS COMPUTERS PRIVATE LIMITED
14 4260/%’,; 026 | 20212 f [A] PIYUSH’LSI.NGHAVI (E-FILE)
15 | s142/mumy2026 | 201920 |TA] ABHISHEK ANCHLIA
16 | 5388/@3:4/2026 | 201213 ;[A];’ATUL JAMNADAS KOTHARI
17| cass /[}'& /2026 | 201011 |[A] ASTAMED HEALTH CARE(INDIA) PVT. LTD.
18 | soaq /n}iIJ?d/zozs | 2026-27 | [A] ANTONIO DE SOUZA HIGH SCHOOL
(9| 5889/%’:\‘4/2025 | 2026-27 | [A] ANTONIO DE SOUZA HIGH SCHOOL
0 6056/@’:’4 12026 1 NA A ST. ANTHONYS CHURCH (E-FILE)
1 e300 /nmq oy 2’-‘0:‘18-19' AT ANKIT GEMS PRIVATE LIMITED




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

- CAUSE LIST OF B BENCH FOR 05-OCTOBER~-2026 (MONDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER

'AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 6

AT 10.30 AM

Srl . Appeal Number _ A$:::‘t' _ Assessee Name » R‘érﬁa’fksI
1 |ITA7883/MUM/2026| 202425 | [A] BHARAT AVIATION PRIVATE LIMITED
2 | SA141/MUM/2026 | 202425 |[A] BHARAT AVIATION PRIVATE LIMITED
3 | ITA49/MUM/2026 | 2015-16 |[A] NATURE BLESSINGS ARGO LLP

4 | ITA50/MUM/2026 | 2016-17 |[A] NATURE BLESSING AGRO LLP ((C/F))
5 [ ITA51/MUM/2026 | 2017-18 | [A] NATURE BLESSINGS AGRO LLP ((C/F)
6 | ITA52/MUM/2026 | 2018-19 |[A] NATURE BLESSINGS AGRO LLP

7 | TTA236/MUM/2026 | 201516 | [D] NATURES BLESSING AGRO LLP (E-FILE)
| § |ITA237/MUM/2026 | 2016-17 | [D] NATURES BLESSING AGRO LLP (E-FILE)
9 | ITA 236/MUM/2026 | 2017-18 | [D] NATURES BLESSING AGRO LLP (E-FILE)
10 | ITA 239/MUM/2026 | 2018-19 | [D] NATURES BLESSING AGRO LLP (E-FILE)
11 | ITA77/MUM/2026 | 2014-15 |[A] NITTA JATIYA

12 | ITA78/MUM/2026 | 2013-14 | [A] NITTA JATIYA

13 | ITA79/MUM/2026 | 2017-18 | [A] NITTA JATIVA

14 | TABO/MUM/2026 | 2015-16 | [A] NITTA JATIVA
15 | ITA 235/MUM/2026 | 2017-18 | [D] NAMITA PRATEEK JATIA (E-FILE)
16 | CO49/MUM/2026 | 2017-18 |[A] NAMITA PRATEEK JATIA
17 | ITA 240/MUM/2026 | 2013-14 | [D] NITTA VINOD JATIVA (E-FILE)

18 | ITA 241/MUM/2026 | 2014-15 | [D] NITTA VINOD JATIVA (E-FILE)

19 | CO 143/MUM/2026 |  2019-20 | [A] NITTA VINOD JATIYA (E-FILE)

20 | ITA 242/MUM/2026 | 2017-18 | [D] NITTA VINOD JATIYA (E-FILE)

21 {TTA 2111/MUM/2026| 2015-16 | [D] NITTA VINOD JATIYA (E-FILE)

22 [ITA 2112/MUM/2026| 2019-20 | [D] NITTA VINOD JATIVA (E-FILE)

23 {ITA 5797/MUM/2026| 2016-17 | [A] NITTA VINOD JATIYA

24 ITA 8325/MUM/2026{ 2016 | [D} NITTA VINOD JATIYA

25 |ITA 8326/MUM/2026] 2012 | [D] NITTA VINOD JATIVA

26 | CO287/MUM/2026 | 2012 | [A] NITTA VINOD JATIYA

27 |ITA6426/MUM/2026| 202223 |[AJSNWORLD

28 |ITA6511/MUM/2026| 2014-15 | [D] SANKET KIRTI KUMAR JAIN.

20 |ITA 6809/MUM/2026| 2013-14 | [D] SANKET KIRTI KUMAR JAIN (E-FILE)
30 |ITA 6700/MUM/2026] 2021-22 | [A] SPOTIFY INDIA LLP (E-FILE)




CAUSE LIST OF B BENCH FOR 05-OCTOBER-2026 (MONDAY)

- BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 6

ITA 8324/MUM/2026 |

| AT 10.30 AM
srl : AppealNumber | As::‘: Assessee Name ' . Rémarks v
31 |ITA6710/MUM/2026| 2022-23 | [A] SPOTIFY INDIA LLP (E-FILE)
32 |ITA 6855/MUM/2026| 202223 | [A] SHAKTI INSULATED WIRES PRIVATE LIMITED (E-FILE)
33 |ITA 6970/MUM/2026| 2016-17 | [D] STATE BANK OF INDIA (E-FILE)
34 |TTA 7891/MUM/2026| 2009-10 | [A] MAHARASHTRA STEELS ROLLING MILLS PRIVATE LIMITED
| 35 |1TA 7899/MUM/2026| 2017 | [D} MANISH UTTAMCHAND MEHTA
36 |ITA 7903/MUM/2026| 2014-15 | [A] METROPLOLITAN EDUCATION TRUST
37 |ITA 7905/MUM/2026| 2013-14 [ [A] MEETA DINESH CHATURVEDI
38 |ITA7917/MUM/2026| 2017-18 | [A] MAHARASHTRA TOURISM DEVELOPMENT CORPORATION LIMITED
39 |ITA 7951/MUM/2026| 2013-14 {[A] MOHINI SHELTORS PVT LTD o
40 |ITA 7952/MUM/2026| 2014-15 | [A] MOHINI SHELTORS PVT LTD
| a1 |r7a 7953/MUM/2026| 2015-16 [A] MOHINI SHELTORS PVT LTD
42 |ITA 7954/MUM/2026 2016-17 | [A] MOHINI SHELTORS PVT LTD
43 |ITA 7956/MUM/2026| 201819 | [A] MOHINI SHELTORS PVT LTD
44 |ITA 7955/MUM/2026| 2017-18 | [A] MOHINI SHELTORS PVT LTD ~
45 2017-18 | [D] NALIN VIRMANI




INCOME TAX APPELLAT TR’IBUNAL, MUMBAI BENCHES

AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

CAUSE LIST OF B BENCH FOR

06-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER:

IN COURT ROOM 6

- AT 10.30 AM
Srl | Appeal Numbér As:r:rt. Assessee Name Remarks
1 |ITA 3316/MUM/2026| 2014-15 | [A] BHARAT SERUMS AND VACCINES LIMITED (E-FILE)
2 |ITA 3317/MUM/2026| 2018-19 | [A] BHARAT SERUMS AND VACCINES LIMITED (E-FILE)
3 |ITA3318/MUM/2026| 2020-21 | [A] BHARAT SERUMS AND VACCINES LIMITED (E-FILE)
4 |ITA4849/MUM/2026| 2020-21 | [A] NABANITA CHAKRABORTY (E-FILE)
5 |ITA 4939/MUM/2026 | 2012-2013 | [A] NASEEM HADISH MALIK
6 (ITA'5108/MUM/2026| 2022-23 | [A] BUSINESSMATCH SERVICES (INDIA) PRIVATE LIMITED
7 |ITA5228/MUM/2026| 2018-19 | [D] NIYANTA BUILDCON LLP |
8 |TTA5230/MUM/2026| 2020-21 | [D] NIYANTA BUILDCON LLP
9 [ITA 5257/MUM/2026 | 2022-23 | [D] NIYANTA BUILDCON LLP |
| 10 |ITA 6420/MUM/2026| 2013-14 - | [A] SHEFALI NARENDRA KAPADIA
11 |ITA7819/MUM/2026| 2016-17 |[D] SHAKEEL AFZAL LADAK
12 |TTA 7820/MUM/2026|  2007-08 | [D] SUKEN KUMUDCHANDRA MEHTA
13 |ITA7821/MUM/2026 2018-19 | [D] SUNIL VISHANI GALA
14 [ITA 8062/MUM/2026| 2017-18 | [A] MUTHA ENGINEERING PRIVATE LIMITED
15 |TTA 8112/MUM/2026| 2013-14 | [D] MACLEODS PHARMACEUTICALS LIMITED
16 |TTA 8123/MUM/2026 202425 | [A] MAMTA SINGH
17 |ITA'8124/MUM/2026] 2023-24 | [A] MAMTA SINGH
18 |ITA 8156/MUM/2026| 2023-24 | [D] MACLEODS PHARMACEUTICALS LIMIT
19 (ITA 8157/MUM/2026  2024-25 | [D] MACLEODS PHARMACEUTICALS LIMITED
20 |ITA 8158/MUM/2026| 202526 | [D] MACLEODS PHARMACEUTICALS LIMITED
21 |ITA4285/MUM/2026| 2017-18 |[D] NIRAVKUMAR HASMUKHRAI DAVE
22 |TTA 6605/MUM/2026| 2022-23 | [A] SAHIL RAJESH THAKKER (E-FILE)
23 |ITA 6775/MUM/2026| 2012-13 | [A] BHAGWANA RAM BISHNOI (E-FILE)
24 [1TA 6782/M‘UM/20265 2023-24 | [D] BAI JERBAT WADIA HOSPITALFOR CHILDREN (E-FILE)

.- Assistant R

egistrar
~Oct-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

AND HON'BLE BLJAYANANDA PRUSETH, ACCOUNTANT MEMBER -

CAUSE LIST OF B BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER

IN COURT ROOM 6

2018-19

» _ AT 10.30 AM
: sl | 'Ap_beal NUmber : _A $:':: ' Assessee Name Rematks
1 |r7A 9305/MUM/2025| 2022-23 | [D] BROWN BULL LOGISTICS PRIVATE LIMITED (-FILE)

2 |ITA 6202/MUM/2025| 201213 |[A] MR, BALRAM SINGH (RM) | |
3 |ITA4788/MUM/2026| 2018-19 | [A] BIRTHRIGHT GAMES & ENTERTAINMENT PRIVATE LIMITED
4 |ITA 6424/MUM/2026| 2016-17 | [A] SUDHIR KACHARU CHAUDHARI
5 |1TA 6382/MUM/2026| 2018-19 | [D] NANJT DANA PATEL
| 6 | cO284/MUM/2026 | 201819 |[A] NANJIDANA PATEL
| 7 |ITA 6740/MUM/2026| 2021-22 |[A] NEO PHARMA PRIVATE LIMITED (E-FILE)
| 8 |ITA6741/MUM/2026| 202223 |[A] NEO PHARMA PRIVATE LIMITED (E-FILE)

9 |ITA6846/MUM/2026| 2022 | [D] NOOTAN RMC INFRA (E-FILE)
10 |ITA 7068/MUM/2026| 2016-17 | [A] NIKHIL HIMATLAL MEHTA (E-FILE)

11 |ITA7884/MUM/2026 2022-23 | [A] BREACH CANDY SWIMMING BATH TRUST

12 | ‘7‘96;}%3%‘2026 g 201546 | [A] SHINESHILPI JEWELLERS PRIVATE LIMITED

13 7913;2332026 : 201718 |[A] SHINESHILPE JEWELLERS PRIVATE LIMITED
14 79121/1;233;\5026 2018-19 | [A] SHINESHILPI JEWELLERS PRIVATE LIMITED
15 | 79131/{,('35&%026, 201314 |[A] SHINESHILPT JEWELLERS PRIVATE LIMITED
16 |ITA 7929/MUM/2026| 2013-14 | [A] SRINIVASAN NARAYANAN PADUR

17 |TTA 7967/MUM/2026| 2018-19 | [D] SHASHI SUMEET PRODUCTIONS PRIVATE LIMITED

18 | CO 297/MUM/2026 | 2018-19 |[A] SHASHI SUMEET PRODUCTIONS PRIVATE LIMITED

19 |ITA 7990/MUM/2026| 2018-19 | [A] SNEHAL AC & R ENGG PRIVATE LIMITED
20 |TTA 7992/MUM/2026| 2023-24 | [A] STARWING DEVELOPERS PRIVATE LIMITED

21 |ITA 7993/MUM/2026| 2020-21 | [A] STARWING DEVELOPERS PRIVATE LIMITED

22 {TTA 7994/MUM/2026 |  2024-25 | [A] STARWING DEVELOPERS PRIVATE LIMITED

23 |ITA §0BO/MUM/2026| 201819 |[D] NADEEM YUNUS FAZLANI

24 |TTA 8081/MUM/2026| 2017-18 | [D] NEARBY TECHNOLOGIES PRIVATE LIMITED

25 |1TA 8082/MUM/2026] (D} NEARBY TECHNOLOGIES PRIVATE LIMITED

Assisﬁl’;ﬁi\;trar '

(\j 01-Oct-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 08-OCTOBER-2026 (THURSDAY),

| BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
'AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 6

. AT 10.30 AM

-Srl .'Appeal Number » A$Z$t; . Assessee Name Remafks
- 1 |ITA 3586/MUM/2023| 199192 |[A] BHUPENDRA C. DALAL (C/F)

2 |[TA3587/MUM/2023| 1992-93 | [A] BHUPENDRA C. DALAL (C/F)
3 |ITA 3588/MUM/2023| 1993-94 | [A] BHUPENDRA C. DALAL (C/F)
4 |ITA 1902/MUM/2026| - 2018-19 | [D] NAMAN PHARMA DRUGS (E-FILE)

5 |ITA 5017/MUM/2026| 2023-24 | [D] NEW EMPIRE TIN FACTORY
6 | CO 215/MUM/2026 ,2_023.-24 [A] NEW EMPIRE TIN FACTORY
7 (A 68‘69/MUM/20216‘: 2021-22 :[A] SUYASH BUILDERS & DEVELOPERS (E-FILE)

8 |ITA 6900/MUM/2026 | 2009-10 | [A] NGL FINE CHEM LIMITED (E-FILE)
| 9 |ITA 6901/MUM/2026/| 2010-11 | [A] NGL FINE CHEM LIMITED (E-FILE)
10 |ITA 8233/MUM/2026| 2015-16 [A] SAKARWADI TRADING COMPANY PRIVATE LIMITED
11 |1TA 8234/MU_M/2026‘ 2017-18 |[A] SARFARAZ QURESHI '
12 |ITA 8236/MUM/2026| 2013-14 [[A] STERLITE TECHNOLOGIES LIMITE‘D-.
13 |ITA 8237/MUM/2026| 2018-19 |[A] STERLITE TECHNOLOGIES LIMITED

14 |ITA 8257/MUM/2026| 2018-19 | [D] STERLITE TECHNOLOGIES LIMITED

15 |ITA 8279/MUM/2026{ 2013-14 |[D] SHREE JAISAL ELECTRONICS AND INDUSTRIES LIMITED
16 |ITA 8280/MUM/2026| 2011-12 | [D] SHREE JAISAL ELECTRONICS AND INDUSTRIES LIMITED
17 |{TTA 8281/MUM/2026 | 201213 | [D] SHREE JAISAL ELECTRONICS AND INDUSTRIES LIMITED
18 |ITA 8282/MUM/2026| 2018-19 |[D] SIDDHI VENTURES LLP |

19 |ITA 9594/MUM/202_6 2019-2020 | [D] SACHIV SAHNI

20 |ITA 6071/MUM/2025| 2023-24 | [A] MR. SACHIV SAHNI

21 |TTA 6843/MUM/2025 | 2023-2024 | [D] SACHIV SAHNI (E-FILE)

22 {ITA 9593/MUM/2026| 2024-2025 [D] SACHIV SAHNI

23 |ITA 8231/MUM/2026| 2024-25 | [A] SACHIV- SAHNI

24 [TTA 8>232/MUM/2026‘ 2019-20 | [A] SACHIV SAHNI

oh

Assistan _Registranr




- INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 05-OCTOBER-2026 ( MONDAY) '

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE DEBJANI MITRA NEOGY, JUDICIAL MEMBER

IN COURT ROOM 7

10.30 AM

Appeal Number

Assessee Name

[D] MUHAMMAD IRFAN FAZLANI

sri Assmt. Yéar: Remarks
1 |ITA5230/MUM/2025 | 2017-18 | [A] CHAITANYA NARENDRA DESAI
2 |ma 3659/MUM/2026 | 2018-19 [A] PRADEEP SYNTEX PRIVATE LIMITED (E-FILE)
3 | I7A 3849/MUM/2026 2022-2023 P[IQIJV%'EEEI%?S)N)A(IEEI?ED)ERS (NOW SP INTERNATIONAL INDUSTRIES
4 ITA 5375/MUM/2026 | 2022-23 ;[D] INTERNATIONAL TRADERS
5 | ITA 3872/MUM/2026 | 2020-21 | [A] OMAR ISMAIL SOLANKI (E-FILE)
6 | ITA 3873/MUM/2026 2021-22 | [A] OMAR ISMAIL.SOLANKI (E-FILE)
7 | ITA 4432/MUM /2026‘ | 2024-25 VE/AI;']LLXQEA;I&IUNSE’)(FE?IEJITI%ATION EDUCATITONAL, SOCIAL, CHARITABLE &
8 |mmA 5817/MUM/2026 | 2018-19 - [[A] POOJA DEVELOPERS
9 |ma 5858/MUM/2026 | - 2022-23 ’[A] PARLE AGRO PRIVATE LIMITED (E-FILE)
16 ;ITA 5861/MUM/2026 | 2022-23 | [A] PALM GROVE BEACH HOTELS PRIVATE LIMITED (E-FILE)
11 JT7A 5882/MUM/2026 » 2022-23 | [Aj PALM GROVE BEACH HOTELS PRIVATE LIMITED (E-FILE) -
112 | I7A 5869/MUM/2026.]. 202526 . [A).CHURCH.OF ST FRANCIS XAVIER (E-FILE) - oo e e oo
13 | ITA 5873/MUM/2026 2025-26 [A] CHURCH OF THE OUR LADY OF VALANKANNI (E-FILE)
14 | ITA 5877/MUM/2026 2025-26 ‘ [A] INFANT JESUS CHURCH (E-FILE)
15 | ITA 5870/MUM/2026 | 2017-18  [A] INTERACTIVE TELEVISION PRIVATE LIMITED (E-FILE)
16 | ITA 5880/MUM/2026 . 2011-12 i[A] PUNAM VISHNURAJ MOTWANTI (E- FILE)
17 | ITA 7852/MUM/2026 | 201617 {101 PRATAP UTTAM PUROHIT
18 | ITA 7972/MUM/2026 2020-21 | [A] MUFG INTIME INDIA PRIVATE LIMITED
19 | ITA 8004/MUM/2026 | ‘2020-2021 | [A] MEENAR ASSOCIATES
20 [ITA 8005/MUM/2026 ¥ 2012;13 i,l[A] METROPOLITAN EDUCATION TRUST
21 | ITA 8006/MUM/2026 | 2017-18 | [A] MOTIWALA DIAMOND JEWELLERS & SONS
12 | ITA 8045/MUM/2026 | 2011-12 {[A] MANISH MURLIDHAR DIALANT -
'3 | ITA 8046/MUM/2026 |  2014-15 .  [A]-MIGO. INVESTMENTS AND FINANCE-PRIVATE LIMITED -
4 1 ITA _8051/MU>M/2026 - 2018-19 'g[D] MUTHA ENGINEERING PVT LTD
5 | ITA 8052/MUM/2026 | 2017 j[D] MUTHA ENGINEERING PVT LTD
6 ;ITA 8078/MUM/2026 2020-21 | [D] MACLEODS PHARMACEUTICALS LIMITED
7 {ITA 8079/MUM/2026, - 2018-19




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

'BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE DEBJANI MITRA NEOGY, JUDICIAL MEMBER

'CAUSE LIST OF C.BENCH FOR 06-OCTOBER-2026 (TUESDAY)

IN COURT ROOM 7
| , 10.30 AM
s | AppeaI‘Numbe,r,_ :M\sémt». Year Assessee Name ~ Remarks
1 [TTA 4928/MUM/2026 | 201516 | [D] OFFBEAT DEVELOPERS PRIVATE LIMITED (E-FiiEy "~ T~
2 | CO311/MUM/2026 | 2015-16 | [A] OFFBEAT DEVELOPERS PRIVATE LIMITED
3 |ITA6201/MUM/2026 | 2012-13 | [A] PERRY IMPEX LIMITED
4 |ITA 6202/MUM/2026 | 2013-14 | [A] PERRY IMPEX LIMITED
5 |ITA 6255/MUM/2026 | 2022-23 | [A] INFINITE MEDICAL SOLUTIONS
6 |ITA6351/MUM/2026 | 202122 | [D] PRAGATI AROMA OIL. DISTILLERS PVT. LTD.
7 | ITA6352/MUM/2026 | 2022-23 | [D] PRAGATI AROMA OIL DISTILLERS PVT, LTD,
8 |ITA 6614/MUM/2026 | 2022-23 | [A] PRAGATI AROMA OIL DISTILLERS PVT LTD (E-FILE)
9 |ITA6373/MUM/2026 | 2020-21 | [D] CHEP INDIA PRIVATE LIMITED
10 JITA 6375/MUM/2026 | 2009-10. ;[D] CANDOR RENEWABLE ENERGY _PRIVATE LIMITED |
11 [TTA 7845/MUM/2026 | 2012-13 [A] SAGAAR DEVELCPERS
12 | TTA 7850/MUM/2036 | 201611 | [AT SURATDEV BUBHNATH SHUKLA ™~~~
13 | ITA 7856/MUM/2026 | 2018-19 | [A] SAURABH RANJIT PARIKH
14 | ITA 8229/MUM/2026 | 2015-2016 | [A] MARY IMMACULATE G H SCHOOL
15 |ITA 8249/MUM/2026 | 2018-19 | [D] MOHINI SHELTORS PRIVATE LIMITED
16 | ITA 8250/MUM/2026 | 2013-14 | [D] MOHINI SHELTORS PRIVATE LIMITED
17 | ITA 8251/MUM/2026 | 2014-15 | [D] MOHINI SHELTORS PRIVATE LIMITED
18 |ITA 8252/MUM/2026 | 2015-16 | [D] MOHINI SHELTORS PRIVATE LIMITED
19 | ITA 8253/MUM/2026 | 2016-17 | [D] MOHINI SHELTORS PRIVATE LIMITED
20 | ITA 8254/MUM/2026 | 2017-18 | [D] MOHINI SHELTORS PRIVATE LIMITED
1 | ITA 7781/MUM/2026 | 2014-15 | [D] PERLIN COSMECEUTICALS PRIVATE LIMITED
| | 0 [A] PERLIN COSMECEUTICALS PRIVATE LIMITED AMALGAMATED WITH
LLP ON 21.03.2017, MUMBAI
3 |ITA 1677/MUM/2026.| 2016-17 | [A] PRAFULCHANDRA VINODRAT BOSAMIYA
4 | ITA 1678/MUM/2026 | 2017-18 | [A] PRAFULCHANDRA VINODRAI BOSAMIYA
5 | ITA 1679/MUM/2026 |

2021-22

[A] PRAFULCHANDRA VINODRAI BOSAMIYA

AN

Assistant Registrar
B ‘:’ . 01-Oct-2026|




- INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES :

CAUSE LIST OF C BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON' BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE DEBJANI MITRA NEOGY JUDICIAL MEMBER

IN COURT ROOM 7

. , 10.30 AM
' Srl Appeal Number A_ssmt. Yeat| . Assessee Name Remarks
1 8023%3ﬁ2026 | 201819 | [A] SIDHI VENTURES LLP | |
2 |ITAB007/MUM/2026 | 2022-23 | [A] STT GLOBAL DATA CENTRES INDIA PRIVATE LIMITED

3 |ITA8024/MUM/2026 | 2019-20 | [A] SKYLINE RESIDENCY LLP
4 | 17A 5025/MUM/2026-} 201314 | [AT SUNIL-PANDURANG MANTRI ~ -~ - v o oo
5 | ITA8026/MUM/2026 | 202021 | [A] SVATANTRA MICROFIN LIMITED

N T R e et
7 | ITA8048/MUM/2026 | 2016-17 | [A] SUYOG NARESH JADHAV

8 |ITA8053/MUM/2026 | 2022 | [D] SHAHID MOHAMMED KHAN

9 |ITA8054/MUM/2026 | 2023 | [D] SHAHID MOHAMMED KHAN
10 | ITA 8069/MUM/2026 | 2014-15 | [A] SIDDHARTH SUDESH KUMAR SABHARWAL

11 | ITA 3886/MUM/2026 |  2018-19 | [D] CELIO RETAIL PRIVATE LIMITED (E-FILE)

12 | CO335/MUM/2026 | 2018-19 |[A] CELIO RETAIL PRIVATE LIMITED
13 | TTA5757/MUM/2026 | 2020-21 | [D} PENINSULA LAND LIMITED (E-FILE)

14 | ITA 5769/MUM/2026 | 2017-18 | [D] PENINSULA LAND LIMITED (E-FILE)

15 f'ITA 5770/MUM/2026 | 2021-22 "[b]“'PENI'N'S‘U[K"'LAND'LIMI'TEb"'('E:ﬁfLE)' T

16 |ITA5778/MUM/2026 | 201819 | [D] PENINSULA LAND LIMITED (E-FILE)

17 | ITA 8020/MUM/2026 | 2018-19 | [A] INDERJEETKAUR CHARANJITSINGH ARORA

18 | ITA 3983/MUM/2026 | 2023-2024 | [A] IRB HAPUR MORADABAD TOLLWAY LIMITED (E-FILE)

19 | ITA 5750/MUM/2026 | 201920 | [A] PRIME TOLL AND METAL RECOVERIES PRIVATE LIMITED

20 | ITA 8213/MUM/2026 | 2023-24 | [D] M/S OBEROI REALTY

Pl

Registrar
0[1-Oct-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

- CAUSE LIST OF C BENCH FOR 08-OCTOBER-2026 (THURSDAY)

' BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER ™~ =
AND HON'BLE DEBJANI MITRA NEOGY, JUDICIAL MEMBER

IN COURT ROOM 7

10.30 AM

Sl * Appeal Number‘ Ass_iht. Year| _ Assessee Name. . Remarks

1 |ITA'1444/MUM/2019 | 2012-13 | [A] PUTHENVEEDU JOSEPH MATHEW =

2 | ITA 1445/MUM/2019 | 2015-16 | [A] PUTHENVEEDU JOSEPH MATHEW:

| ITA 6788/MUM/2025 - 2023-24 [A] THE INDIAN HUME PIPE CO LTD .

:ITA 6909/MUM/2025 | 2022-23 | [D] THE INDIAN HUME PIPE COMPANY LIMITED (E-FILE)

ITA 6910/MUM/2025.| 2023-24 {D] THE INDIAN HUME PIPE COMPANY LIMITED (E-FILE)

| ITA 9509/MUM/2025 2020-21 | [D] CHANDRESH MUKTILAL VIRVADIA (E-FILE)

| 1TA 265/MUM/2026 | "2022-23 * | [A] PUKHRAT HANJARIMAL MEHTA (E-FILE) ~ "~ 77

- ITA 361/MUM/2026: - 2012-13 [A] CHIRAG NARENDRA KAMDAR

olelivw]iajulias|w

ITA 1184/MUM/2026 | 2020-21 | [A] CHETAN SHANTILAL KAPADIA ;

10 [ ITA 5070/MUM/2026 | 2022-23 |[A] CAPRI GLOBAL HOUSING FINANCE LIMITED

11 |ITA 6462/MUM/2026 | 2022-23 | [A] PRASID UNO FAMILY TRUST

12 1 ITA 6994/MUM/2026 202324 |[D] PREMIER CLEARING AGENCY PRIVATE LIMITED (E-FILE)

[A] PERDITA REAL ESTATE PVT. LTD. (STAND MERGED WITH PINK PEPPER
TRADING PVT. LTD.)

14 |1TA 2569/MUM/2026 | 2017-2018 | [A] SURYODAYA FABRICS (E-FILE)

13 {TTA 7488/MUM/2026 | 2014-2015

15 [ ITA 5721/MUM/2026 - 2019-20 [ [A] IQBAL HUSSAIN ALT HASAN KHAN.

16 |ITA 5722/MUM/2026 v 2020-21 ;[A] IQBAL HUSSAIN ALI HASAN KHAN

17 :ITA 7830/MUM/2026 5 2020-21 :[A] PANKAJ KATLASH AGARWAL

18 | TTA 7907/MUM/2026 | 2014-15 | [A] PANACHE MEDIA

19 | ITA 8207/MUM/2026 | 2020-21 | [D] INFINITY CARS PRIVATE LIMITED

20 | ITA 8208/MUM/2026 | 2017-18 v[D] INFINETY CARS PRIVATE LIMITED

21 | ITA 8210/MUM/2026 | 2019-20 | [D] INFINITY CARS PRIVATE LIMITED

22 | ITA 8209/MUM/2026 | 2018-19 | [D] INFINITY CARS PRIVATE LIMITED

23 | CO321/MUM/2026 | 2019-20 - | [A] INFINITY CARS PRIVATE LIMITED

14 | ITA 4806/MUM/2026 | 202223 | [A] IDBI BANK LTD

5 | ITA 6015/MUM/2026 | 2023-24 | [A] PRL DEVELOPERS PRIVATE LIMITED (E-FILE)

6 | ITA 6815/MUM/2026 2023-24 | [D] PRL DEVELOPERS PRIVATE LIMITED (E-FILE)

7 | ITA 8327/MUM/2026 | 2017 | [D] PRATAP SHAHAJI PATIL




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 05-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBEﬁ

AND HON'BLE RATNA DASGUPTA, ACCOUNTANT MEMBER

IN COURT ROOM @

; v AT 10:30 AM
. 'srl | Appeal Number Ai:'::‘ Assessee Name Remarks
1 |ITA 1341/MUM/2026]  N.A | [A] SHREE DEVKINAGAR JAIN SANGH .
| 2 |TTA 1342/MUM/2026 | NA | [A] SHREE DEVKINAGAR JAIN SANGH
- 3 |ITA 2056/MUM/2026 2014-2015 | [A] DILIP RAMANLAL DOSHI (E-FILE)
4 |ITA 2151/MUM/2026| 2017-18 | [A] MY OWN ECO ENERGY PVT LTD
5 |ITA 2876/MUM/2026| 2018-19 | [D] RNP SCAFFOLDING AND, FORMWORK PRIVATE LIMITED (E-FILE)
6 :ITA 3733/MUM/2026| 2013-14 [A] MONGHIBEN TILCHAND SANGHAVI (E-FILE)
7 |ITA 4810/MUM/2026| AY 2017-18 | [A] RAJ GOLD & DIAMONDS
8 |ITA 5280/MUM/2026 2014-2015 | [A] DEVSHIBHAI PARSHOTTAMBHAI DUNGRANI
9 |ITA 5204/MUM/2026| 2013-14 [A] DEVSHIBHAT PARSHOTTAMBHAI DUNGRANI |
10 ITA 5391/MUM/2026 20152016 [A] DEVSHIBHAI PARSHOTTAMBHAI DUNGRANI
11 |ITA 5312/MUM/2026| 2016-17 |[D] DINA SATISH SHAH
12 (ITA 5330/MUM/2026| 2020-2021 | [A] RAJINDER KUMAR BAJA]
13 |ITA 5581/MUM/2026| NA | [A] REVOLUTION FOUNDATION
| 14 |TTA 5647/MUM/2026| 2026-27  [A] ROMAN CATHOLIC CHURCH OF HOLY CROSS
15 |ITA 5665/MUM/2026]  N.A [A] ST MARYS HIGH SCHOOL
16 |ITA 7004/MUM/2026| 2022-23 | [A] DATTA KRUPA EDUCATION TRUST KALYAN (E-FILE)
17 |{ITA 7005/MUM/2026| 2023-24 | [A] DATTA KRUPA EDUCATION TRUST KALYAN (E-FILE)
18 |ITA 7073/MUM/2026| 2018-19 | [A] LATA MAHESH GUPTA (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 06-OCTOBER-2026 (TUESDAY) .

BEFORE HON' BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER

AND HON'BLE RATNA DASGUPTA, ACCOUNTANT MEMBER

IN COURT ROOM B

'TTA 8553/MUM/2026

AT 10:30 AM
- Sl : Appeal Number A$:g1: Assessee Name Remarks
1 ITA 8276/MUM/2025| 2015-16 | [A] DEVRAT ‘OVER'S‘EAS :
- 2 | ITA 578/MUM/2025 | 2011-12 | [D] DILIP GOVIND RATHOD (E-FILING)
3 }ITA 5595/MUM/2025 _' 2019‘-20 .‘v»[A.] DINESH HIRAN
4 iITA 8648/MUM/2025| 2011-12 | [A] DEEPA JATIN SHAH (E-FILE)
5 |ITA 8668/MUM/2025( 2012-13. {[A] DEEPA JATIN SHAH (E-FILE)
6 ;m 1942/MUM/2026|  2022-23 ' [A] DIGHI OIL STORAGE PRIVATE LIMITED (E-FILE) 4
7 . {ITA 2897/MUM/2026 2020‘-2‘1 [A] RELAX DEVELOPERS (E-FILE) ‘
8 :ITA 3599/MUM/20-26 2019-20 | F[ﬁg ?ESEARCH MEASUREMENT AND INSIGHTS PRIVATE LIMITED (E-
9 [ITA 4085/MUM/2026 2020-21 | [D] RAMAKANT BASUDEO PARASRAMPURIA (E-FILE)
10 ’VITA 4086/MUM/2_026: .2015-16 [ [D] MUKESH DHIRAJLAL MAHETALIA (E-FILE) -
11 YITA.5405/MUM/2026 2023-24 | [A] DHEERAJ MUKESH JHA
| 12. ‘ITA 54’18/MUM/2026; 2014-15 | [A] MAN3U SUJEET SHRIVASTAVA
- 13 {ITA 5419/MUM/2026 2015-16 | [A] MANJU SUJEET SHRIVASTAVA
14 {ITA 5447/MUM/2026 - 2015-16 ‘-[A] RICHARD NICHOLAS SERRAO
15 |ITA 5449/MUM/2026| 2018-19 [A] MEERA MILIND NARVEKAR
16 |ITA 5475/MUM/2026 2013-14 | [A] MY WINES
17 |ITA 5584/MUM/2026| 2017-18 _ [A_] RITA ASHWIN TRIVEDI
18 |ITA 6642/MUM/2026] 2021-22 |[A] PRAGATI AROMA OIL DISTILLERS PVT LTD (E:FILE)
19 2024-25 | [A]} DOCTORS FOR YOU (STAY GRANTED MATTER)

" Assistarit] egistrar
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

N CAUSE LIST OFD BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER

AND HON'BLE RATNA DASGUPTA, ACCOUNTANT MEMBER

IN COURT ROOM @

AT 10:30 AM
| Srl | Appeal Number A\S,Z?:' ‘ Assessee Name Remarks
- 1 |ITA 3223/MUM/2026] 2009-10 " [A] DELCON ELECTRICAL PRIVATE LIMITED (E-FILE)
5 A >3436/MUM/2026 ‘ NA ‘ (]{:EA':}:IDLEI)ARAM HINDUJA INTERNATIONAL CENTRE OF INDIC RESEARCH
3 :ITA' 5279/I‘VIUM/2>026 ‘ 2022-23 __[AJ M/S. RRB REALTORS PRIVATE LIMITED.
" 4 |ITA 5606/MUM/2026| 2019-20 l [A] MANOJ NACHIMUTHU |
5 vl"TA 7145/MUM/2026 2009-10 » [A] M/S RISHAB STEEL HOUSE ( E‘-FILE)
6 ITA 7146/MUM/2026]  2011-12 | [A] M/S RISHAB STEEL HOUSE (E-FILE)
7 ﬁA 7154/MUM/2026| 2011-12 ‘ [A] RELIANCE PIPE FITTING (E-FILE)
- 8 'ITA 7175/MUM/2026] 2017-18 |[D] DREAM WORLD LANDMARKS LLP
9 :ITA 7197/MUM/2026 ‘ 2023-24 | [D] M/S QCAP SECURITIES PRIVATE LIMITED (E-FILE)
: 10 {ITA 7201/MUM/2026 g 2016-17 [A] DHANANJAY VIVEKANAND BHANDARI
11 ;ITA 7204/MUM/2026 2622-23 [A] MANMOHAN EXPORTS P\(T LTD _
12 ‘leA 2212/MUM/2026 2013-14 &%m&(ﬁgﬁAS:SIKLAL SHAH LEGAL HEIR OF LATE SMT SUBHADRA
13 |ITA 7214/MUM/2026‘ 2018-1_9 :[A] DILIP MADHUKAR DALVI
14 I—TA 7220/MUM/2026¢ 2021-2022 | [A] MOHAMMED SHAKEEL AHMED (E-FILE)
- 15 :ITA 7048/MUM/2026} 2022-23 | [A] RADIUS PROJECT DEVELOPERS LLP (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 08-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
/AND HON'BLE RATNA DASGUPTA, ACCOUNTANT MEMBER

IN COURT ROOM 9
AT 10:30 AM
St » Appeal Number A\s{::‘t. Assessee Name Remarks
1 |ITA 5781/MUM/2024| 2017-18 | [D] RAMESH PANNALAL RANAWAT (E-FILE) |
. 2 | o LasMumy2025 | 201718 | P[;\Algl |I\\|4ARLA RLAI';IXII\_I mt\aTESH RANAWAT LEG%\L HEIR OF LATE MR RAMESH
3 | ITA264/MUM/2025 | 2014-15 | [A] MANISH KANTILAL KAPADIA (RECALLED MATTER)
4 | ITA263/MUM/2025 | 2014-15 | [A] REKHA MANISH KAPADIA (RECALLED MATTER)
5 | ITA 280/MUM/2025 | 2015-16 | [A] REKHA MANISH KAPADIA (RECALLED MATTER)
| 6 | ITA 281/MUM/2025 | 2016-17 | [A] REKHA MANISH KAPADIA (RECALLED MATTER)
| 7 | ITA 282/MUM/2025 | 2017-18 | [A] REKHA MANISH KAPADIA (RECALLED MATTER)
8 | ITA283/MUM/2025 | 2018-19 | [A] REKHA MANISH KAPADIA (RECALLED MATTER)
9 | TTA284/MUM/2025 | 201920 | [A] REKHA MANISH KAPADIA (RECALLED MATTER)
10 | ITA 318/MUM/2025 | 2015-16 | [A] MANISH KANTILAL KAPADIA (RECALLED MATTER)
11 | TTA319/MUM/2025 | 2016-17 | [A] MANISH KANTILAL KAPADIA (RECALLED MATTER)
12 | ITA 320/MUM/2025 | 2017-18 | [A] MANISH KANTILAL KAPADIA (RECALLED MATTER)
13 | ITA 321/MUM/2025 | 2018-19 | [A] MANISH KANTILAL KAPADIA (RECALLED MATTER)
14 | ITA 322/MUM/2025 | 2019-20 | [A] MANISH KANTILAL KAPADIA (RECALLED MATTER)
15 |ITA 3038/MUM/2026| 2022-23 | [A] DHWAJA COMMODITY SERVICES PRIVATE LIMITED (E-FILE)
| 16 |ITA 3939/MUM/2026| 2023-24 | [A] DHWAJA COMMODDITY SERVICE PRIVATE LIMITED (E-FILE)
17 |ITA 5373/MUM/2026| 2018-19 | [A] DHWAJA COMMODITY SERVICES PRIVATE LIMITED
18 |ITA 4481/MUM/2026] 2012-13 | [D] RAJESH KUVERJI SHAH (E-FILE)
19 |TA 4968/MUM/2026| 2022-23 | [A] RAJENDRA RANGNATH KUTE
| 20 |ITA 7261/MUM/2026| 2016-17 | [A] MA-NIKETAN SOCIETY (E-FILE)
| 21 |ITA 7272/MUM/2026| 2018-19 | [A] MONIKA ENTERPRISES
22 {ITA 7273/MUM/2026|  2022-23 | [A] REAL VALUE FINLOAN SERVICES PRIVATE LIMITED (E-FILE)
e
24 |TTA 7930/MUM/2025 7930 | [A] RAMESH CHUNILAL GANDHI
| 25 |ITA 3398/MUM/2026| 2014-15 | [D] RAYMOND LIMITED (E-FILE)
26 |ITA 3399/MUM/2026|  2015-16 | [D] RAYMOND LIMITED (E-FILE)
27 |ITA 3400/MUM/2026{ 2016-17 |[D] RAYMOND LIMITED (E-FILE)




CAUSE LIST OF D BENCH FOR 08-OCTOBER-2026 (THURSDAY)

' BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE RATNA DASGUPTA, ACCOUNTANT MEMBER

IN COURT ROOM @
AT 10:30 AM ,
'St | Appeal Numbef A\s{z:: . " AssesseeName = ' ' Remarks
28 ;lTA 3625/MUM/2026| 2014-15 [A] RAYMOND L¥M1TED (E-FILE)
29 [ITA 3626/MUM/2026| 201516 | [A] RAYMOND LIMITED (E-FILE)
130 iITA 3627/MUM/2026| 2016-17 | [A] RAYMOND LIMITED (E-FILE)

 Assista It Registrar|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E.BENCH FOR OS-OCTOBER—,VZ‘OZG ( M‘ONDAY)_'

BEFORE HO_N'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 5

AT 10.30 AM
St | Appeal Number A;:?rt' Assessee Name Remarks
1 |BMA 46/MUM/2026 2022 [D] MANOJ VASUDEV PARDASANY
- 2 |ITA 214/MUM/2026 | 2021-22 ' [A] EFFICIENT INSURANCE BROKE.RS PRIVATE LIMITED (E-FILE)
| 3 |ITA 410/MUM/2026| 2004-05 | [A] THE HATKESH CO OPERATIVE HOUSING SOCIETY LTD
| A - | .
4 | 4007/MUM/2026 2017-18 [A] KHWAJA ABDULAZIZ SHAIKH (E-FILE) .
ITA ' ‘ :
5 5276/MUM/2026 2012-13 | [D] HORIZONTAL VENTURES PRIVATE LIMITED (E-FILE)
] ITA | o
6 | 6619/MUM/2026 | 2020-21 |[A] KOTAK SECURITIES LIMITED (E-FILE)
| ITA | -
: 7 6626/MUM/2026. | 2017-18 | [A] KIKKA SINGH CHANAN SINGH SADDAL (E-FILE)
e - ITA 2016-17 ' [A] TATA CAPITAL LIMITED [SUCCESSOR TO TATA CAPITAL
6682/MUM/2026 | FINANCIAL SERVICES LIMITED BEARING PAN AADCT6631L] (E-FILE)
9 ' A : 2019-20 | [A] TATA CAPITAL LIMITED [SUCCESSOR TO TATA CAPITAL
6684/MUM/2026 FINANCIAL SERVICES LIMITED BEARING PAN AADCT6631L] (E-FILE)
! ITA ' .
10 | 6711/MUM/2026 2018-19 [A] HATHWAY CABLE AND DATACOM LIMITED (E-FILE)
ITA ‘ ~
’ 11 | 6712/MUM/2026 2018-19 : [AT HATHWAY CABLE AND DATACOM LIMITED (E-FILE)
: ITA - ’ . .
12 6288/MUM/2026 | 2018-19 }[D] HATHWAY CABLE AND DATACOM LIMITED. (E-FILE)
A o | ¢ .
13 | 67aamum/2026 | 202627 | [A] HUSENI CHARITABLE PUBLIC TRUST (E-FILE)
ITA ' |
- 14 6742/MUM/2026 2019-20 | [A] HERO PRODUCTS INDIA PVT LTD (E-FILE)
151 ITA : 2023-24 [A] KALPATARU RETAIL VENTURES LIMITED (ERSTWHILE
6745/MUM/2026 ' KALPATARU RETAIL VENTURES PVT LTD) (E-FILE)
' ITA ‘
: ;6 ' 6773/MUM/2026 2022-23 | [A] KALPATARU LIMITED (E-FILE)
2 | oA 18 | - F1L
17 ' 6836/MUM/2026 2017-18 | [D] HARIOM SAYAJL PROPERTIES LLP (E-FILE)
| A ? - v
18 | gg30/MUM/2026 | 2011712 | [D] ESSAR BULK TERMINAL (SALAYA) LIMITED (E-FILE)
o A | o | ]
19 7103/MUM/2026 | 2018-19 | [A] TATA CHEMICALS LIMITED (E-FILE)
] ITA ]
20| gi77mumya0zs | 2011712 | [A] HANSAL DIAM

OC_ o1foct-2026

‘Registrar




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

- CAUSE LIST OF E BENCH FOR 06-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER :

IN COURT ROOM 5

AT 10.30 AM

Srl | Appeal Number Ai‘:;:‘:' | Assessee Name Remarks
1 ;2698/1\,115’,\%/2026 | 201718 | [A] TRIPTI DUBEY YADAV (E-FILE)

2 | 6401 /I\}uTJ/?/l/zoze | 2020-21 | [D] ECAP SECURITIES AND INVESTMENTS LIMITED (E-FILE)
3 |CO268/MUM/2026 | 2020-21 | [A] ECAP SECURITIES AND INVESTMENTS LIMITED (E-FILE)
4 | oo /nﬂﬁa 12026 | 2017-18 | [D] TRANSCON ICONICA PRIVATE LIMITED (E-FILE)

5 | 6795/%’:4/2026 | 2013-14 | [D] KHOPOLI INVESTMENT LTD (E-FILE) | |

6 | 6801/%’?4/2026 | 2010-11 v[ID] KARAMTARA FASTENERS PRIVATE LIMITED (E-FILE)
7 6806/'\,113?\4 12026 | 2019-20 | [D] EDELWEISS FINANCIAL SERVICES LIMITED (E-FILE)
8 |CO281/MUM/2026 | 2019-20 | [A] EDELWEISS FINANCIAL SERVICES LIMITED

9 | s621 /Nllm,l 12026 | 201920 [A] EDELWEISS FINANCIAL SERVICES LIMITED (E-FILE)
10 | 6808/%’:\4/2026_ | 2015-16 | [D] HUHTAMAKI INDIA LIMITED (E-FILE)

11 s /pflzl?w /20'26' | 2018-19 | [D] EVERBEST CONSULTANCY SERVICES PVT. LTD. (E-FILE)
12| 6840/,\%’:4/2026- | 201516 | [D] HLY LIMITED (E-FILE)

13 |CO 279/MUM/2026 | 2015-16 | [A] HLV LIMITED

14| coq 4/026/:4 /2026 | 2009-2010 | [D] HUBTOWN LIMITED (E-FILE)
15 | 6889/%?4 12026 | 202021 | [A] TRAVEL FOOD SERVICES LIMITED (E-FILE)
16 6890/[\23;4/2026 2020-21 | [A] TCPL FOUNDATION (E-FILE)
17| ggo1 ZDEIE'AD;I/ZOZG 2022-23 | [A] TCPL FOUNDATION (E-FILE)

Assistant Registran




INCOME TAX APPELLATE TRIBUNAL. MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER

AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 5

AT 10.30 AM
' Srl | Appeal Number | Ai:':rt' Assessee Name Remarks
R /NIIIJAM/2026 | 2019-20 | [A] TECH CONSULTANCYAND SERVICES PRIVATE LIMITED
2 2162/1\}13:4/2025 | 2015-16 | [A] TECK CONSULTANCY AND SERVICES PRIVATE LIMITED
3| 2.>163/,3|’m4/2026, | 2013-14 | [A] TECH CONSULTANCY AND SERVICE PRIVATE LIMITED
4  2165/££\\4/2026 | 2014-15 | [A] TECK CONSULTANCY AND SERVICES PRIVATE LIMITED
5 | 5927/Mr5ﬁ4/2026 | 2022-23 | [A] HDFC BANK LIMITED (E-FILE)
6 | 6602/|\,Im4/2026 | 201516 | [A} HARSH RAJALDAS MAKHIIA (E-FILE)
7 6824/%’;‘/2026 2011-12 | [D] ESSAR BULK TERMINAL (SALAYA) LIMITED (E-FILE)
8 6825/,\,115’:4/2026 2014-15 | [D] TATTWAINANA VIDYAPEETH (E-FILE) |
9 | 6827}%‘,}4 12026 | 201415 | [D] HURIX SYSTEMS PRIVATE LIMITED (E-FILE)
:10._' 6833/{\,1,3:4/2026 2009-10 | [D] KARAMTARA STEEL PRIVATE LIMITED (E-FILE)
11 ' oa3 4/,\},&/2026 201314  [D] KAMLABEN SURESH SHAH (E-FILE)
12 | 6902/1\2324/2026 ' 2016-17 i[A] KALPANA RAHUL JADHAV (E-FILE)
13 | 6903/,{3',*\4/2026 j2017-2018 [A] KALPANA RAHUL JADHAV (E-FILE)
14 6920/;'6’:4 12026 | 2023-24 | [A] HAPAG-LLYOD BUSINESS SERVICES LLP (E-FILE)
15 | 6944/%‘;4/2026 | 2015-16 | [A] EDELWEISS GLOBAL WEALTH MANAGEMENT LIMITED (E-FILE)
16 6955/1\,1,5’:4/2026 | 2015-16 | [D] K SERA SERA DIGITAL CINEMA LIMITED (E-FILE)
17 | 6957/;'5‘,\;'/2026 - 2017-18 [DT K SERA SERA DIGITAL CINEMA LIMITED (E-FILE)
:18 '?-7104/[\211?4/20'26 | 2012-13 | [D] TRUEVALUE PROJECTS PRIVATE LIMITED (E-FILE)
;1‘9 | 7316/[‘%?‘4/20‘26 201920 | [A] KAMINI SUNIL SAMANI (E-FILE)

 Assista t Registraf
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 08-OCTOBER-2026 (THURSDAY)

"BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 5

AT 10.30 AM
'Srl | Appeal Number ~A$:r;1:. Assessee Name Remarks
1 |BMA 38/MUM/2025| 2025-26 | [A] MOHAMMED HUSSAIN SAFAKAT HUSSAIN DOCTOR
2 |BMA 43/MUM/2026| 2021-22 | [D] RENUKA BATLIVALA (E-FILE) .
3 [BMA 44/MUM/2026| 2021-22 | [D] RENUKA BATLIVALA (E-FILE)
4 |BMA 45/MUM/2026| 2021-22 | [D] RENUKA BATLIVALA (E-FILE)
5 | Lege/mumya026 | 2012-13 | [A] KLEANZONE SYSTEMS INDIA PRIVATE LIMITED (E-FILE)
6 | 2716/%’:4/2026 | 2017-18 | [A] KUNDAN INDUSTRIES LIMITED (E-FILE)
7 | siaamm2026 | 2017-18 | [A] KRYSTAL AVIATION SERVICES PRIVATE LIMITED (E-FILE)
8. 4950/&5?‘4/2025 5.2012-2013 [A] KAPADIA REALTORS #RIVATE LIMITED (E-FILE)
9 | ssz6/mmo006 | 202223 | [A] KIRTIKUMAR DADAMCHAND SANGHVI HUF (E-FILE)
10| gosomuny2026 | 202223 | [D] KIRTIKUMAR DADAMCHAND SANGHVI HUF (E-FILE)
11| cose/muny2026 | 2016717 | [D] K SERA SERA DIGITAL CINEMA LIMITED (E-FILE)
112 sosg/Mumy2026 | 201819 [D] K SERA SERA DIGITAL CINEMA LIMITED (E-FILE)
13| 671 /mumya026 | 2019-20 | [D] K SERA SERA DIGITAL CINEMA LIMITED (E-FILE)
14 | gog7mumya026 | 201415 | [D] HOUSE OF ANITA DONGRE PRIVATE LIMITED (E-FILE)
P 015.20 | D] TATA CAPITAL LIMITED (EARLIER KNOWN AS TATA CAPITAL
| 7000/Mumi2026 | 2%'%20 |FINANCIAL SERVICES LIMITED) (E-FILE)

.. Assistarnt Registrar
V& 01-0ct-2026]




'INQOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF BENCﬂ FOR 05-OCTOBER~-2026 ( MONDAY)
BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER .
'AND HON'BLE RAKESH KUMAR LODHA, ACCOUNTANT MEMBER
IN.COURT ROOM 9
AT 10:30 AM

- Sl Appeal Number | Assmt. Year o ' Assessee Name *  Remarks
1 | ITA684/MUM/2026 2014-15 | [A] VIPIN SHERSINGH ARGARWAL (E-FILE)
: 2 | ITA 685/MUM/2026 2015-16 | [A] VIPIN SHERSINGH AGARWAL. (E-FILE)
3 | ITA 1617/MUM/2026 2021-22 [A] VALUE INDUSTRIES LIMITED (E-FILE)
- 4 | ITA 2399/MUM/2026 2010-11 [ [A]JITENDRA MADANLAL MEHTA (E-FILE)
5 | ITA 2781/MUM/2026 ’ 2013-2014 | [A] SATISH GOPICHAND HARCHWANI (E-FILE)
6 | A 2782/MUM/2026 2014-15 | [A] SATISH GOPICHAND HARCHWANI (E-FILE)
7 ma 2902/MUM/2026 201516 | [A] MADHURA SUNIL VANVE (E-FILE)
8 | ITA 4243/MUM/2026 2014-15 [A] M.P.ENGINEERING CONSTRUCTIONS (INDIA) PRIVATE LIMITED {E-FILE)
9| TA4250/MUM/2026 | 202021 | [A] SHANKAR CHETANDAS WASWANI (E-FILE)
' 10 [ ITA 4474/MUM/2026 | 2013-14 | [A] SHOBHITA ABHINAY KAPOCR (E-FILE)
11 ITA 6179/MUM/2026 ' | 2018-19 [A] JANTA WAFERS
|12 | ITA6924/MUM/2026 | 2022-23 | [A] UGAM SOLUTIONS SEZ PRIVATE LIMITED (E-FILE)

13 | ITA8311/MUM/2026 | 2012-13 |[A] ULTRAMARINE & PIGMENTS LTD

14 | ITA 8312/MUM/2026 2010-11 [A] ULTRAMARINE & PIGMENTS LTD
15 | ITA 8313/MUM/2026 200809 | [A] ULTRAMARINE & PIGMENTS LTD.
. 16. | ITA 8315/MUM/2026 2010-11 [A] V N PLASTICS PRIVATE LIMITED
17 | ITA 8321/MUM/2026 2017 .[D] JALPAC TRADERS AND CONTRACTORS PRIVATE LIMITED
- 18 [ ITA 8322/MUM/2026 2016 [D] JALPAC TRADERS AND CONTRACTORS PRIVATE LIMITED
19 | mA 8337/MUM/_2026 | 2014-15 | [A] LATE VINAY RAMANLAL SHAH
l 20 ITA 8338/MUM/2026 - 2016-17 .[A] LATE VINAY RAMANLAL SHAH
21 | ITA8359/MUM/2026 | 2013-14 | [D] JUHU VILE PARLE GYMKHANA CLUB

Ass:s t Reglstrar
-Oet-zazq]




INCOME TAX APPELLATE'TR‘IBUNAL, MUMBAI BENCHES

'CAUSE LIST OF F BENCH FOR 06-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE PAWAN SINGH; JUDICIAL MEMBER
AND HON'BLE RAKESH KUMAR LODHA, ACCOUNTANT MEMBER

IN COURT ROOM 9

AT 10:30 AM

'v Sl | - Appeal Number ‘Assmt. Year o - Assessee Name ' Remarks
1 | TAS538/MUM/2026 | 201213 | [D] SURAJ SALIAN HOTELS PRIVATE LIMITED (E-FILE) '
| 2 | ITA2584/MUM/2026 | 2017-18 | [A] MARSHAL MULTITRADE PRIVATE LIMITED (E-FILE)
3 | ITA2631/MUM/2026 | 2010-11 |[A] MALAR SHARESHOPPE LTD (E-FILE)
4 | ITA2777/MUM/2026 | 2010-11 | [A] SMITA NARESH VARAIYA (E-FILE)
| 5 | ITA2888/MUM/2026 | 2014-15 | [A] MEENA RAJENDRA DEDHIA (E-FILE)
| 6 | ITA2889/MUM/2026 | 2011-12 | [A] JAYPRAKASH R PORWAL HUF (E-FILE)
7 | mTA4575/MUM/2026 | 2014-15 | [A] SHEETAL NEHAL DIVATIA
| 8 | ITA6085/MUM/2026 | 2013-14 | [A] VAZ FORWARDING LIMITED (E-FILE)
o | ITA6086/MUM/2026 | 2014-15 | [A] VAZ FORWARDING LIMITED (E-FILE)
10 | ITA6087/MUM/2026 | 201516 | [A] VAZ FORWARDING LIMITED (E-FILE)
11 | TTA6130/MUM/2026 | 2023-24 | [A] JASMIN BHOGILAL SHAH (E-FILE)
12 | ITA7877/MUM/2026 | 201516 | [A] SANJEEV KUMAR SHARMA
13 | TTA7878/MUM/2026 | 201516 | [A] SANJEEV KUMAR SHARMA
14 | TTA7882/MUM/2026 | 2017-18 | [A} SUNDEV APPLIANCES LIMITED
15 | ITA7887/MUM/2026 | 2016-2017 | [A] SARLA PERFORMANCE FIBERS LIMITED
16 | TTA8225/MUM/2026 | 2019-2020 | [A] MARY IMMACULATE G H SCHOOL
17 | ITA8227/MUM/2026 | 2019-2020 |[A] MARY IMMACULATE G H SCHOOL
18 | ITA8228/MUM/2026 | 2016-2017 |[A] MARY IMMACULATE G.H SCHOOL
| 10 | ITA8264/MUM/2026 | 201516 | [A] MANPREET KAUR MATHARU
20 | ITA8272/MUM/2026 | 2013-14 | [D] MOHAMMED SHAFT USMANGANI ZAVERI
21 | ITA8339/MUM/2026 | 2022-23 | [A] MAYURESH MUKUND KENI
22 | ITA8340/MUM/2026 | 2016-17 |[A] MEGHNA ROHAN PARAB




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 07-OCT OBER-2026 (WEDNESDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE RAKESH KUMAR LODHA, ACCOUNTANT MEMBER

IN COURT ROOM 9
| AT 10:30 AM
E_ s Appeal Number | Assmt. Year 5 ' Assessee Name ) Remarks’
1| TA474/MUM/2026 | 201920 | [A] SHREE HARI CO OPERATIVE CREDIT SOCIETY LIMITED (E-FILE)
2| CO259MUM/2026 | 2021-22 |[A]UNION BANKOF INDIA
| 3 | CO260/MUM/2026 | 202021 |[A]UNION BANK OF INDIA
4 | ITA5790/MUM/2026 | 2019-20 | [A] UNION BANK OF INDIA
5 | ITA5791/MUM/2026 | 2020-21 |[A] UNION BANK OF INDIA
6 | ITAS5818/MUM/2026 | 2016-17 | [A] UNION BANK OF INDIA
7 | ITA5819/MUM/2026 | 201213 | [A] UNION BANK OF INDIA
8 | ITA5823/MUM/2026 | 2008-09 | [A] UNION BANK OF INDIA
9 | ITAS5825MUM/2026 | 2017-18 | [A] UNION BANK OF INDIA
10 | ITA'5826/MUM/2026. | 2022-23 | [A] UNION BANK OF INDIA
11 | ITA 6132/MUM/2026 202021 |[D] UNION BANK OF INDIA
12 | ITA 6133/MUM/2026 | 2021-22 | [D] UNION BANK OF INDIA
13 | ITA6271/MUM/2026 | 2016-17 |[D] UNION BANK OF INDIA
14 | ITA6272/MUM/2026 | 2017-18  |[D] UNION BANK OF INDIA
15 | ITA6273/MUM/2026 | 2019-20 | [D] UNION BANK OF INDIA
16 | ITA 6274/MUM/2026 | 2020-21 | [D] UNION BANK OF INDIA
17 | ITA6365/MUM/2026 | 2008-09 |[D] UNION BANK OF INDIA
18 | ITA6367/MUM/2026 | 2017-18 | [D] UNION BANK OF INDIA
19 | ITA6039/MUM/2026 | 2013-14 | [A] FORTPOINT AUTOMOTIVE PVT, LTD (E-FILE)
| 20 | T 6884/MUM/2026 | 201920 | [A] JESUS SUDHIR LALL (E-FILE)
| 21 | ITA8067/MUM/2026 | 2010-11 |[A] M/S. SAMIRA HABITATS INDIA LIMITED
| 22 | ITA8068/MUM/2026 | 2013-14 | [A] M/S. SAMIRA HABITATS INDIA LIMITED
23 | ITA8107/MUM/2026 | 2016-17 |[A] SEWRLENGINEERING PVT LTD
24 | TTA 8128/MUM/2026 | 2023-24 | [A] SHAW FLOORS INDIA PRIVATE LIMITED
| 25 | AB120/MUM/2026 | 2022-23 | [A] SHREEDHAM BUILDERS
26 | TTABI90/MUM/2026 |  2016-17 | [A] SAKARWADI TRADING COMPANY PRIVATE LIMITED
27 ITA 8191/MUM/2026 | 2022-2023 | [A] SHAHID MOHAMMED KHAN
28| ITA8192/MUM/2026 | 2023-2024 |[A] SHAHID MOHAMMED KHAN
29 | ITA8193/MUM/2026 | 2016-17 | [A] SHINE KUMAR PARAMBIL
30 |

ITA 8194/MUM/2026 | 2016-17 | [A] SHINE KUMAR PARAMBIL

-‘: Registrar]
7 01-0Oct-2026




INCOME TAX APPELLA'TEY TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF F BENCH FOR 08-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER

AND HON'BLE RAKESH KUMAR LODHA; ACCOUNTANT MEMBER
IN COURT ROOM 9
AT 10:30 AM

I'sd| Appeal Number |Assmt. Year |- ' Assessee Name Remarks
1| ITA2232/MUM/2026 | 2016-2017 |[A]JIVRAJ AMBAVI KARANIYA (E-FILE)
" 2 | TTA 2300/MUM/2026 | 2016-17 | [D] VEDARAMBH PROPERTIES LLP (E-FILE)

3 | CO322/MUM/2026 | 2016-17 |[A] VEDARAMBH PROPERTIES LLP
4 | ITA4269/MUM/2026 | 2007-2008 |[A] MADHU RAMCHAND LUND (E-FILE)

"5 | ITA4270/MUM/2026 | 2009-2010 | [A] MADHU RAMCHAND LUND (E-FILE)
6 | ITA4717/MUM/2026 | 201112 | [A] MANOJ RAMANLAL DESAI
7 | 1TA4991/MUM/2026 |  2018-19 | [A] VIMLA ASHOK KOTHARI
| 8 | ITA7981/MUM/2025 | 2018-19 | [A] VIMLA ASHOK KOTHARI (E-FILE)
9 | ITAS5892/MUM/2026 | 2014-15 | [A] JANTA SNACK FOODS PRIVATE LIMITED
| 10 | ITA6229/MUM/2026 | 201920 | [A] M/S JANTA WAFERS
11 | TTA6324/MUM/2026 | 2015-16 | [A] VASA INTERNATIONAL (E-FILE)
12 | TTA6329/MUM/2026 | 2016-17 | [A] VASA INTERNATIONAL (E-FILE)

13 | ITA6632/MUM/2026 | 2022-23 |[A] JILO EXPORTS PVT LTD (E-FILE)
14 | ITA6837/MUM/2026 | 2011-12 | [D] JAMILA BANO MOHAMMED IBRAHIM ANSARI (E-FILE)

15 | ITA 6896/MUM/2026 |Not Applicable| [A] JOSTS FOUNDATION (NOW KNOWN AS JATKAAY FOUNDATION) (E-FILE)
16 | ITA7943/MUM/2026 | 2018-19 | [A] VASANT BUILDERS AND DEVELOPERS 3V
17 | TTABL15/MUM/2026 | 2021-22 | [D] VTP GLOBAL PRODUCTS & SERVICES PRIVATE LIMITED
18 | ITA8283/MUM/2026 | 2008-09 |[D] ULTRAMARINE & PIGMENTS LTD
19 | ITA8694/MUM/2025 | 2011-12 | [A] JAYPRAKASH PANNALAL GUPTA




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES :

CAUSE LIST OF G BENCH FOR 05-OCTOBER-2026 (MONDAY)

'BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

, AT 1030 Ay

s vApp‘eaI Nupﬁ_ber A\s(,:::.t. ' Assessee Name ' ' B .Re'marl.(s. |
1 [ITA6112/MUM/2026| 2019-20 |[D] SANJANA CRYOGENIC STORAGES LTD (E-FILE)
| 2 |ITA6113/MUM/2026( 2019-20 | [D] SANJANA CRYOGENIC STORAGES LTD (E-FILE)
3 [ITA 6114/MUM/2026| 2020-21 | [D] SANJANA CRYOGENIC STORAGES LTD (E-FILE)
|4 [c0O263/MUM/2026 | 2019-20 | [A] SANJANA CRYOGENIC STORAGES LTD
|5 co 265/MUM/2026 | 2020-21 |[A] SANJANA CRYOGENIC STORAGES LTD

6| CO 266/MUM/2026 | 2019-20 [A] SANJANA CRYOGENIC STORAGES LTD

7 7390%351\,)!2026_ | 2014-15 |[A] SEJALJEWI‘ELI;ER,Y» N

8 7391%15}3?’2026 | 201314 | [A] SEJAL JEWELLERY

| 9 768'2%3%‘2026 | 201718 | [A] SEIAL JEWELLERY

10 |ITA 461/MUM/2024 | 2017-18 | [A] GOMA PROCESS TECHNOLOGIES PVT LTD.

11 [ITA 1584/MUM/2025| 201415 | [D] S'S V MARKETING PV, LTD. (E-FILE)

12 |ITA 9076/MUM/2025| 2020-21 | [A] ZEE MEDIA CORPORATION LTD.

13 [ITA 2966/MUM/2§26: 2017-18 | [D] SHREEI PAPER CORPORATION (E-FILE)
14 {TTA 3681/MUM/2026| 2023-24 | [A] SNAPMINT CREDIT ADVISORY PRIVATE LIMITED (E-FILE)
15 [ITA 3759/MUM/2026| 2013-14 | [A] SWARAJ INFRASTRUCTURE PVT LTD (E-FILE)
| 16 [ITA 4941/MUM/2026 2011-12 | [A] GODREJ AGROVET LIMITED

17 [ITA 4942/MUM/2026| 2011-12° | [D] GODRE AGROVET LIMITED

18 [TTA 4943/MUM/2026| 2013-14 | [A] GODREJ AGROVET LIMITED

19 [ITA 4944/MUM/2026] 2013-14 |[D] GODREJ AGROVET LIMITED

20 [[TA 4945/MUM/2026 2015-16 | [A] GODREJ AGROVET LIMITED

21 [ITA 4946/MUM/2026{ 2018-19 | [A] GODREJ AGROVET LIMITED

22 [ITA 5021/MUM/2026| 2015-16 |[D] GODREJ AGROVET LIMITED

23 [[TA 5841/MUM/2026| 2016-17 | [A] GODRE] AGROVET LIMITED (E-FILE)

24 [ITA 6064/MUM/2026 2016-17 :[ID].GODREJ AGROVET LIMITED (E-FILE)

25 [[TA 5060/MUM/2026| 2018-19 | [A] GOODSPOT ENTERPRISES PRIVATE LIMITED

26 [ITA 5317/MUM/2026| 2020-2% | [A] GOODSPOT ENTERPRISES PRIVATE LIMITED

27 [[TA 5365/MUM/2026 2019-20 | [A] GOODSPOT ENTERPRISES PRIVATE LIMITED

26 [[TA 5569/MUM/2026| 2016-17 | [A] STATE BANK OF INDIA |




CAUSE LIST OF G BENCH FOR 05-OCTOBER-2026 (MONDAY),

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
~ AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

AT 1030 Am |

| s .A'p'péa,l I_\Iu_mbér: : Ai::‘rt * . Assessee Name Rema'fksj, 1
29 |ITA 7695/MUM/2026| 2011-12 | [D] GLENMARK PHARMACEUTICALS LTD B
30 [ITA 7696/MUM/2026| 2010-11 | [D] GLENMARK PHARMACEUTICALS LTD
| 31 [rmA 7697/MUM/2026| 2012-13 | [D] GLENMARK PHARMACEUTICALS LTD

32 [ITA 7748/MUM/2026| 2015-16 | [A] SAILEE DEVELOPERS

33 |ITA 7749/MUM/2026| 2012-13 . | [A] SANDIPKUMAR NITYANAND JHA

34 [ITA 7750/MUM/2026| 201617 | [A] SANDIPKUMAR NITYANAND JHA

35 [[TA 7751/MUM/2026| 2014-15 | [A] SANDIPKUMAR NITYANAND JHA

36 [ITA 7752/MUM/2026|  2016-17 | [A] SANGEETA ASHWIN SHAH

37 2010-11 | [A] SANGEETA ASHWIN SHAH

[TA 7753/MUM/2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF G BENCH FOR 06-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT

AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

AT 10.30 AM
'Srl | Appeal Number Aizr:: Assessee Name :  Remarks
1|, JTESA 2014-15 | [A] SHINESHILPI JEWELLERS PRIVATE LIMITED
7758/MUM/2026
2 |TTA1906/MUM/2024| 201819 |[A] GODRE] PROPERTIES LTD |
3 |1TA 9284/MUM/2025| 2016-17 |[D] YES BANK LIMITED (E-FILE)
4 |ITA9357/MUM/2025| 2015-16 | [A] YES BANK LIMITED (E-FILE)
5 |ITA9359/MUM/2025| 2016-17 |[A] YES BANK LIMITED (E-FILE)
6. |ITA 9360/MUM/2025| 2017-18 | [D] YES BANK LIMITED (E-FLLE)
7 [1TA 9361/MUM/2025| 2017-18 | [A] YES BANK LIMITED (E-FILE) -
8 |ITA9362/MUM/2025| 2018-19 |[A] YES BANK LIMITED (E-FILE)
9 |ITA9363/MUM/2025| 2018-19 |[D] YES BANK LIMITED (E-FILE)
10 | ITA941/MUM/2026 | 2021-22 |[A] YES BANK LIMITED (E-FILE)
11 | ITA 942/MUM/2026 | 2022-23 | [A] YES BANK LIMITED (E-FILE)
12 |ITA 1116/MUM/2026| 202122 |[D] YES BANK LIMITED (E-FILE)
13 |ITA 1117/MUM/2026| 2022-23 | [D] YES BANK LD (E-FILE)
14 |ITA 1876/MUM/2026| 2020-21 | [A] YES BANK LIMITED (E-FILE)
15 |TA 1877/MUM/2026 [AAACY2068D)| [A] YES BANK LIMITED (E-FILE)
16 |ITA 2371/MUM/2026| 2023-24 | [D] YES BANK LIMITED (E-FILING)
17 |ITA2386/MUM/2026| 2020-21 | [D] YES BANK LIMITED (E-FILE) |
18 | ITA 854/MUM/2026 | 2013-141 | [A] SUNSHINE GLOBAL TECHNOLOGIES PVT. LTD. (E-FILE)
19 | ITA 855/MUM/2026 | 2014-15 | [A] SUNSHINE GLOBAL TECHNOLOGIES PVT. LTD; (E-FILE)
20 | ITA 856/MUM/2026 | 2015-16 | [A] SUNSHINE GLOBAL TECHNOLOGIES PVT, LTD. (E-FILE)
21 | ITA857/MUM/2026 | 2016-17 | [A] SUNSHINE GLOBAL TECHNOLOGIES PVT. LTD. (E-FILE)
22 | ITA 858/MUM/2026 |  2017-18 | [A] SUNSHINE GLOBAL TECHNOLOGIES PVT. LTD. (E-FILE)
23 |TTA 5590/MUM/2026| 2022-23 | [A] SIKAR BIKANER HIGHWAY LIMITED
24 |[TA5781/MUM/2026] 2013-14 | [D] WAZEERA SALEH MITHIBORWALA (E-FILE)
25 [ITA 7492/MUM/2026 |  2018-19 | [A] SINGHAL AJAY SURENDRAVIR HUF
26 |ITA 6807/MUM/2026| 2018 | D] SINGHAL AJAY SURENDRAVIR HUF (E-FILE)
27 |ITA 7757/MUM/2026| 2018-19 | [A] SHAGUN ASSOCIATES '
28 ITA 7761/MUM/2026| 201819 | [A] SUMIT GOEL |
29 1A 7793/MUM/2026| 201415 | [D] SAIOM DEVELOPERS PVT LTD
30 2016 - 2017 | [A] WINSOR ENTERPRISES

ITA 7851/MUM/2026




CAUSE LIST OF G BENCH FOR 06-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
- AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

AT 10.30 AM

Assmt.

St Year

Appeal Number Assessee Name

Remarks. -

31 |ITA 7866/MUM/2026| 2020-21 | [A] GOPALDAS VISRAM & COMPANY LIMITED -
32 |TTA7867/MUM/2026| 2013-14 | [A] GOPALDAS VISRAM COMPANY LIMITED

| 33 |TTA 7921/MUM/2026 2016-2017 | [D] GANDECHA DEVELOl;ERS PVT. LTD

: 34 |ITA 7922/MUM/2026 2016-17  [D] GIRDHARILAL NAWALMAL MANGHWANI

35 - CO 308/MUM/2026 | 2016-17 |[A] GIRDHARILAL NAWALMAL MANGHWANI




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF G BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

2022-23

SN ‘ , i RT (2%t Rwry
Sl f Appeal‘l“lumber“ Ai:::? - Assessee Name Remarks
E ITA 507 MUM/2026 01112 F[Iﬁz )GLOWSHI-NE BUILDERS AND DEVELOPERS PRIVATE LIMITED (E- |
2 | ITA998/MUM/2026 | 2014-15 | [D] ZENITH STEEL PIPES & INDUSTRIES LIMITED (E-FILE)
3 |ITA 3465/MUM/2026| 202627 |[A] SHRI RAMAN SUJATI SEWA TRUST (E-FILE) |
4 |ImA 3'7,13/MU.IV‘I_/2.026J_', 2012-13 | [D] SHANTABEN KANUBHAI RAVAL (E-FILE)
5 [ITA3830/MUM/2026| 2013-14 | [A] SIDDHARTH SANJAY JAIN (E-FILE)
6 |ITA5557/MUM/2026| 2020-21 |[A] GIK HOMEMAKERSLLP
7 | ;57611;,('5'372026, | 2016-17 | [A] YASH RAJ FILMS PRIVATE LIMITED
'8 [ITA 6008/MUM/2026| 2012-13 | [D] SILVERART DEVELOPERS PVT LTD. (E-FILE)
9 ITA 6009/MUM/2026| 2013-14 | [D] SILVERART DEVELOPERS PV, LTD, (E-FILE)
10 [ITA 7138/MUM/2026| 2012-13 | [A] SUBHADRA RASIKLAL SHAH (E-FILE)
11 |ITA 7511/MUM/2026| 2014-15 | [A] ZENITH STEEL PIPES & INDUSTRIES LIMITED
12 [TTA 7924/MUM/2026| 2018-19 |[A] G 'S A CONSTRUCTIONS
13 |ITA 7931/MUM/2026| 2011-12 | [A] ZAKIRALT YARBALT KHAN
14 [ITA 7946/MUM/2026| 2019-20 | [A] M/S GOLDSOUK INFRASTRUCTURE PVT LTD.
15 |[TA 7947/MUM/2026| - 2015-16 | [A] M/S GOLDSOUK INFRASTRUCTURE PVT. LTD.
16 {[TA 8011/MUM/2026| 2011-12 |[A] ZAKIRALI YARBALI KHAN |
17 |ITA 8028/MUM/2026| 2021-22 |[D] GODAVARI BIOREFINERIES LIMITED
18 |ITA 8043/MUM/2026| 2018-19 | [A] GULAMABBAS MOHAMMEDHUSAIN MUKHI
19 |ITA 8116/MUM/2026| 2020-21 |[D]Y A CHUNAWALA & CO
20 |TTA 816_9/MUM/2026 | 2018-19 | [A] SMS INTEGRATED FACILITY SERVICES PVT LTD
21 |[TA 8170/MUM/2026| 2017-18 | [A] XTP DESIGN FURNITURE LIMITED
22 |ITA 8203/MUM/2026 |

' [D] GOLDCREST REALTY

[Registrar)
Oct-2026|

£Y-01




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

" CAUSE LIST OF G BENCH FOR 08- OoCT OBER-ZOZG (THURSDAY)

BEFORE HON BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT ’

AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

AT (020 Aoy

Srl | Appeal Number [Assmt. Year| ‘Assessee Name Remarks
1 |ITA _509.O/M'UM/2024V_ '2010-11 [D] SAP PROPERTIES PVT LTD (E-FILE)

2 | ITA 1508/MUM/2025 | 2021-22 |[A] SABEENA SILK MILLS (RECALLED MATFER)
3 | ITA 6843/MUM/2025 | 2023-2024 | [D] SACHIV SAHNI (E-FILE)
4 |ITAGO71/MUM/2025 | 2023-24 [[A] MR. SACHIV SAHNI

5 |ITA7749/MUM/2025 | 2010-11 | [A] M/S. SAPNA COLLS PVT LTD

6 |ITA 7751/MUM/2025 | 2010-11 :[A] M/S. SAPNA COILS PVT LTD

7 rrA,gsos/MUM/éozs | 2019-20 '| ID] GRID TRADING PRIVATE LIMITED (E-FILE)
8 | co 99/MUM/2026 | 2019-20 ~§[A] GRID TRADING PRIVATE LIMITED
| 9 |ITAS645/MUM/2026 | 202122 | [D] SUYASH BUILDERS & DEVELOPERS
| 10| ITA 7262/MUM/2026 | 2018-19 | [A] SHIVSHAKTI INFRASTRUCTURE ADVISORY LIMITED (E-FILE)
| 11 [ITA 7535/MUM/2026 | 2020-21 | [A] SANJAY BARMAN ROY
12 | TTA 8239/MUM/2026 | 2018-19 [A] ZODIAC DEVELOPERS PVT. LTD.
13 | ITA 8241/MUM/2026 |  2013-14 ;[D] GOPAL BHATTER
14 | ITA 8242/MUM/2026 | 2014-15 - | [D] GOPAL BHATTER
15 ITA}824?3/MUM/2'026 | 2015-16 |[D] GOPAL BHATTER
16 | ITA 8244/MUM/2026 | 2016-17 | [D] GOPAL BHATTER

17 | ITA 8245/MUM/2026 | 202021 |[D] GOPAL BHATTER
18 | ITA8246/MUM/2026| 2021-22 |[D] GOPAL BHATTER
19 [mmA 8247/MUM/2026 |  2018-19 | [D] GOPAL BHATTER

120 | ITA 8248/MUM/2026 |  2017-18 v[D]'GOPAL BHATTER
?.; 21 | CO343/MUM/2026 | 2014-15 |[A] GOPAL BHATTER
22| CO344/MUM/2026, | 2015-16 | [A] GOPAL BHATTER
23 | O 345/MUM/2026, - 2016-17 |[A] GOPAL BHATTER
24 | CO346/MUM/2026 | 2017-18 | [A] GOPAL BHATTER
25| co 347/MUM/2026 | 2018-19 [A] GOPAL BHATTER

26 | CO 348/MUM/2026 | 2020-21 | [A] GOPAL BHATTER -

27 | CO 349/MUM/2026 | 2021-22 ;EA] GOPAL BHATTER .

28 | €O 342/M,UM'/-20~2_6‘ ] ,2013514 j_[A] GOPAL BHATTER

Assis

A

| Registrar:
01r0ct-2026




'INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF H BENCH FOR 05-OCTOBER- 2026 (MONDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON' BLE G.M. DOSS ACCOUNTANT MEMBER

IN COURT ROOM 3
| AT 10.30 AM

f srlv_ - Ap'pealv Numbér Assmt. Year| ' Assessee Name | Remarks -
1 |ITA1515/MUM/2017 | 2010-11 | [A] TATA ATA LIFE INSURANCE COMPANY LTD
| 2 | ITA1550/MUM/2017 | 2010-11 | [D] TATA AIG LIFE INSURANCE CO,. LTD
3 |TTA2047/MUM/2021 | 201516 | [A] TECH MAHINDRALTD
4 | ITA2465/MUM/2021 |  2015-16 | [D] TECH MAHINDRA LIMITED
s 836}:,‘%}’;026 2022-23 | [A] HARSHID EXPORTS (E-FILE)
| 6 | ITA 1591/MUM/2026 | 2014-2015 | [A] TATA SONS PRIVATE LIMITED (E-FILE)

7 | TA2338/MUM/2026 | 2014-15 | [D] TATA SONS PRIVATE LIMITED (E-FILE)
& | [TA 1487/MUM/2021 | 2016-17 | [A] TIMES GLOBAL BROADCASTING COMPANY LTD
9 |ITA1507/MUM/2020 | 2015-16 | [A] TIMES GLOBAL BROADCASTING CO. LTD,

10 | ITA 6849/MUM/2024 | 2021-22 | [A] STERLITE TECHNOLOGIES LIMIED

11 | ITA1806/MUM/2026 | 2022-23 | [A] SANDOZ PRIVATE LIMITED (E-FILE)

12 | ITA 3459/MUM/2026 | 2022-23 | [A] SP ARMADA OIL EXPLORATION PRIVATE LIMITED S EILE)
13 | ITA 7395/MUM/2026 | 2020-2021 | [A] VISHWAS GOVIND VICHARE

14 | ITA 7396/MUM/2026 | 2021-2022 | [A] VISHWAS GOVIND VICHARE

15 | ITA 7835/MUM/2026 | 2017-2018 | [A] SHIVSHAKTI APARTMENTS CO-OPERATIVE HOUSING SOCIETY LTD.
16 | [TA 7862/MUM/2026 | 2017-18 | [A] HERCULES PIGMENTS PRIVATE LIMITED

17 | ITA 8370/MUM/2026 | 2017-18 | [A] RADHIKA RISHIKESH SAWANT

18 | ITA 8378/MUM/2026 | 2018-19 | [A] AUM STAR

19 | [TA'8384/MUM/2026 | 2017-18 | [A] JAGSHI ANANDA PATEL

20 | ITA 8388/MUM/2026 | 2019-20 | [A] MITTAL DHIRAJLAL HAKANI -

21 | ITA 8389/MUM/2026 | 2017-2018 | [A] RAJESH DATTARAM MHAMUNKAR

22 | ITA 8390/MUM/2026 | 2016-2017 | [A] RAJESH DATTARAM MHAMUNKAR

23 | ITA 8405/MUM/2026 | 2012-13 | [A] SANTKUMAR NARSINGH PANDAY




: ' INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF H BENCH FOR 06-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
~ AND HON'BLE G.M. DOSS, ACCOUNTANT MEMBER

IN COURT ROOM 3

AT 10.30 AM

‘Srlg Appeal Number [Assmt. Year ) Assesse‘e Name . : Remarks

1 [ ITA699/MUM/2020 | 2015-16 | [A] IHI CORPORATION

"2 | TTABLY/MUM/2022 | 2017-18 | [A] IHI CORPORATION

3 | ITA1028/MUM/2023 | 2019-20 | [A] TH CORPORATION

4 | ITA2142/MUM/2022 | 201819 | [A] IHI CORPORATION
5 | ITA4797/MUM/2024 | 202021 | [A] THI CORPORATION
| 6 | ITA6842/MUM/2024 | 2021-22 | [A] THI CORPORATION
7 _:IT;A 9150/MUM/2025 | 2022-23 | [A] IHI CORPORATION

& | ITA1082/MUM/2021 | 2016-17 | [A] IHI CORPORATION

9 | CO328/MUM/2026 | 201112 | [A]VIMAL BABULALJAIN
10| CO327/MUM/2026 | 2010-11 | [A] VIMAL BABULAL JAIN
11 | [TA 8435/MUM/2026 | 2010-11 | [D] VIMAL BABULAL JAIN (E-FILE (SMC))
12 | ITA8437/MUM/2026 | 201112 | [D] VIMAL BABULAL JAIN (E-FILE (SMC))
13 ITUDA | 021-22 | [A] INVENIO BUSINESS SOLUTIONS PRIVATE LIMITED (E-FILING)

1 6962/MUM/2024
14 | ITA 8375/ MUM/2010 |. 2006-07 |} [A] TCS-E-SERVE LTD_(ERLIER KNOWN AS-E-SERVE INTERNAITONAL LTD)

15 | ITA 3244/MUM/2013 |  2007-08 | [A] TCS E- SERVE LTD ( EARLIER KNOWN AS E-SERVE INTERNATIONAL LTD

16 | ITA 224/MUM/2014 ' 2008-09 |_['|'A[§)TCS E-SERVE LTD ( AMALGAMATED WITH TATA CONSULTANCY SERVICES

17 [ ITA 5903/MUM/2017 ; 2007-08 | [D] TCS E-SERVE LTD(NOW AMALGAMATED WITH TCS LIMITED)

18 [ ITA 7542/MUM/2013 | 2008-09 [ [D] TCS E SERVE LTD

19 | ITA 1931/MUM/2014.1  2009-10 .‘[A]' TCS E- SERVE LTD

20 ’ITA 4228/MUM/2014 : 2006-07 f[D] TCS E SERVE LTD

21 [ITA1325/MUM/2014 | 2009-10° | [D] TCS E-SERVE LTD

- o | [A] TATA CONSULTANCY SERVICES LIMITED (UPON MERGER OF TCS E-
22 | ITA 5843/MUM/2017 | 2007-08 | orpyp | sMITED WITH TATA CONSULTANCY SERVICES LIMITED ) ~

B P - | [A] HINDUSTAN UNILEVER LIMITED (AS A LEGAL SUCCESSOR OF
23 | TTA 3741/MUM/2024 | 2020-21 ) Ay SMITHKLINE CONSUMER HEALTHCARE LIMITED) (SG (E-FILED))

24 ;ITA 8974/MUM/2025 2021-22 ' [A] HINDUSTAN UNILEVER LIMITED-

25 | ITA 8406/MUM/2026 | 2008-09 | [A] SANTKUMAR NARSINGH PANDAY (E-FILE(SMC))

26 | ITA 8416/MUM/2026 | 2013-14 | [A] AGV SYSTEMS PRIVATE LIMITED (E-FILE (SMC))

27 | ITA 8434/MUM/2026 | 201920 | [A] VILAS ANIL JADHAV (E-FILE(SMC)) -




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF H BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE G.M. DOSS, ACCOUNTANT MEMBER

‘IN COURT ROOM 3

: AT 10.30 AM

j‘Sri AppealNumb’er‘ Assmt. Yeérf _ ~ Assessee Name Remarks
| 1 |I7A1051/MUM/2019 | 2013-14 | [A] TECH MAHINDRA LIMITED

2 | ITA 1052/MUM/2019 | 2014-15 | [A] TECH MAHINDRA LIMITED

-3 | ITA1350/MUM/2019 |  2013-14 | [D] TECH MAHINDRA LIMITED

| 4 | ITA1351/MUM/2019 | 2014-15 | [D] TECH MAHINDRA LIMITED

s jrrA 2306/MUM/2022 |  2016-17 | [A] TECH MAHINDRA LIMITD

6 | TA 2600/MUM/2022 | 2016-2017 C[EEI \t;aA/ssMTiggHmklggég tmggg (AS SUCCESSOR IN INTEREST TO M/S
7 | maessomuM2012 | 200809 | BN ITITED ( SUCCESSOR STAR INTERNATIONAL NETWORKS . LTD)
s om0tz | 200808 | O O ENTEREAINMENT NETOWR b 1)
o [ rommonzors | zoonas |[ALJOSTR ROUFRVATE LNIED GORVERL Kiowt 6 10|
: R [A] JIOSTAR INDIA PRIVATE LIMITED (FORMERLY KNOWN AS STAR INDIA
| 10 | ITA 7045/MUM/2012 |  2008-09  |PRIVATE LIMITED ( SUCCESSOR OF V MUSIC AND INTERACTIVE CHANNELS
B : INDIA P.LTD ) .

11 | ITA 8427/MUM/2026 |  2016-17 [A] JUKU CONSUMERS STORES LIMITED

12 | ITA 8428/MUM/2026 | 2015-16 | [A] JUHU CONSUMERS STORES LIMITED

13 | ITA 8444/MUM/2026 | 2019-20 | [A] RINKESH JAYANTILAL JAIN |

14 | ITA 8451/MUM/2026 | 2018-19 | [A] PRANALI PRAVIN SHEVADE

15 | ITA 8456/MUM/2026 | 200910 | [D] VIMAL BABULA JAIN

16 fr_rA 8463/MUM/2026 | 2017-18 | [A] KHUSHAL LAKHAMSHI KHONA

17 | ITA 8465/MUM/2026 | 2018-2019 [A] AFSHAN FAREED QURESHI

18 | ITA8466/MUM/2026 | 2019-20 | [A] BHAVESH ANANTRAI SHAH




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF H BENCH FOR 08-OCTOBER-2026 (THURSDAY) 'I

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE G.M. DOSS, ACCOUNTANT MEMBER

. IN COURT ROOM 3

AT 10.30 AM

sri | Appeal Number |Assmt. Year| A Assessee Name Remarks
1 fITA303/MUM/2026 2012-13 | [A] ANJALI VIPUL VORA (SMC) '
- 2 | ITA311/MUM/2020 | 2015-16 [ [A] TATA COMMUNICATIONS LTD. ((S.G.))
3 | ITA3524/MUM/2026 | 2022-23 | [A] TATA COMMUNICATIONS LTD (E-FILE)
| 4 | ITA7220/MUM/2018 | 201415 | [A] TATA COMMUNICATIONS LTD ((S.G))
5 | ITA4104/MUM/2024 | 2015-16 | [A] HINDALCO INDUSTRIES LIMITED |
6 | ITAS862/MUM/2024 | 2021-22 | [A] M/S. SP IMPERIAL STAR PRIVATE LIMITED (RECALLED MATTER) .
7 | mTA4614/MUM/2024 | 2015 | [D] HINDALCO INDUSTRIES LTD (E-FILE) '
8 ;ITA 6795/MUM/2024 |  2021-22 [A] TLG INDIA PRIVATE LIMITED (SG)

9 87711;@5'320~26_ 2018-19 | [A] ICICI BANK LIMITED |
10 | grrauisoze | 2019-20 | A ICICI BANK LIMITED

11 | 8‘77'3%6'3?2026 2020-21 | [A] ICICI BANK LIMITED

12 | co 122/MUM/2019 | 2008-09 | [A] HINDUSTAN UNILEVER LIMITED
13 |'ITA 7376/MUM/2010 | _2006-07‘ [A]S.G. ASIA HOLDINGS ( INDIA) P. LTD
14 | ITA 4291/MUM/2011 | 2007-08 | [A] S.G. ASIA HOLDINGS (I) PLTD
15 | ITA 7102/MUM/2012 | - 2008-09 | [A] S.G. ASIA HOLDINGS (1) P.LTD
16 | ITA 1041/MUM/2014 |  2009-10 | [A] S.G. ASIA HOLDINGS (1) P.LTD

17 | A 4‘442/MUM/2015 | 2010-11 | [A] S.G. ASIA HOLDIGS (INDIA) P.LTD

18 | ITA 1644/MUM/2016 | 2011-12 | [A] .G ASTA HOLDINGS (INDIA) P.LTD
19 | ITA 7305/MUM/2011 |  2007-08 | [A] 31 INFOTECH LTD

20 | ITA 7786/MUM/2012 | 2008-09 | [A] 31 INFOTECHLTD

21 | ITA 2887/MUM/2014 | '2009-10 | [D] 31 INFOTECH LTD
22 | ITA3012/MUM/2014 |  2009-10 | [A] 31 INFOTECH LTD

| 23 | ITA 1868/MUM/2015°| 2010-11 | [D] 31 INFOTECH LTD

24 | ITA 8525/MUM/2026 | 2020 | [D] SUGEE FIFTEEN DEVELOPERS LLP
| 25 | 1A 8547/MUM/2026 | 2021-2022 | [A] VIPRAJ JANAKKUMAR SHAH

26 | ITA 8549/MUM/2026 | 2014-15 | [D] AKSHAT ASHOK GUPTA

27 2019-20 | [D] CHARTERED REALTORS PRivATE LIMITED

| ETA 8550/MUM/2026 |

Assisi

Py

t Registrar
01-Oct-2026|




~ INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF 1 BENCH FOR 05-OCTOBER-2026 (MONDAY)

| v v BENCHWILLNOTFUNCT-‘ION

- :Srl iAppeaj.Number | A$::1:. - ASse:sséé» Name Remarks
1 7517/&&/2012"' 2007-08 | [A] BANK OFAM!VERIC:"A,N.A 8 N\
B ': 7570/525/:4 2012 | 200708 (D] BANK OF AMERICANA. }
3 cosa/MuMy2014 | 200809 |[A] BANK OF AMERICA N.A ! /
4 ,5456/%’:’4/2014 ' 2008-09 | [D] BANK OF AMERICA N.A.
E ;3894/%%2615 | 2009-10 | [A] BANK OF AMERICA N.A.
6| et /1\}15?\4 /2015 | 2009-10 [D] BANK OF AMERICA N.A
7 ‘7435‘”\,1'5?4/2'018 2014-15 | [A] BARCL_AYS BANK PLC Pppeals | |
;}_3_ .723;”}&'/"2015 201516 | [A] BARCLAYS BANK PLC A_inmed
9 | 728/MIJQ)2022 201718 | [A] BARCLAYS BANK PLC oY |
:1o f 890/Mﬂ-ﬁ/2621 2016-17 [A] BARCLAYS BANK PLC '0‘3\‘“ loe
11 155 4”\,1'3;‘4 /1202‘2. 2018-19 | [A] BARCLAYS BANK PLC _
12 1568/»%?4}2022 2018-19 | [A] M/S. BARCLAYS EXECUTION SERVJCES LTD
13| o2/MUN2023 | 2014-15 | [A] BARCLAYS BANK PLC |
14 2395/;]3:4/2022 | 2018-19 | [A] RGA LIFE REINSURANCE COMPA"}Y OF CANADA ((ROCA)) |
15 2396/“,1'3?4 12022 | 2019-20 | [A] RGA LIFE REINSURANCE COMBANY OF CANADA
16| 33s0/Muny/2023 | 202021 | [A] RGA LIFE REINSURANCE COMPANY OF CANANDA
17 1076%3%‘2025 ;AY 2022-23] [A] DYNASTY ACQUISITION FP1 LTD (E-FILING (ROCA)) ] |
| 18| 2198 _/h}‘m,’ 12026 |AY 2022:23] [A] AT GLOBAL INVESTMENTS (CYPRUS) PCC LIMITED (E~§[E)




' INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF I BENCH FOR 06-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 4

- AT 10.30 AM

Stl | Appeal Number | A\s{::}_t , _ Assessee Name  Remarks

1| ITA 0012002 [A] STANDARD CHARTERD HOLDINGS INC (SUCCESSOR OF
1 | 4879/MUM/2007 | “7~ """ | AMERICAN EXPRESS BANK LTD
| ITA 2002-2003 | (AL STANDARD CHARTERD HOLDINGS INC (SUCCESSOR OF
~ © | 4880/MUM/2007 AMERICAN EXPRESS BANK LTD
L] ITA : :
3| 4984/MUM/2007 2001-2002 [p], M/S. AMERICAN EXPRESS BANK LTD
TA o nmonna N EYDREG
4 | 4085 IMUM/2007 12002-2003 | [D] M/S. AMERICAN EXPRESS BANK LTD
| ITA N PO (. . o

5 7025/MUM/2010 | 202-03 | [D] AMERICAN EXPRESS BANK
ITA ] , e DR
: 5 7107/MUM/2010 | 2001-02 ;[D] AMERICAN EXPRESS BANK LTD
7 | 1300/MUM 12016 2011-12 | [D] MSM SATELLITE (SINGAPORE) PTE. LTD ((ROCA))

- ITA - {A] MSM SATELLITE (SINGAPORE) PTE. LTD. (FORMERLY

8 [ 2776/MuMy2016 | %M1712 [KNOWN AS SET SATELLITE (SINGAPORE) PTE. LTD.)
ITA 2012-13 | [A] MSM SATELLITE (SINGAPORE) PTE LTD

9| 2188/MUM/2017
TTA [A] MSM SATELLITE (SINGAPORE) PTE. LTD. (FORMERLY

1101 6gg2/MuM/2017 | 201314 |KNOWN AS SET SATELLITE (SINGAPORE) PTE. LTD.)

1] TR | ,oia o | [Al MSM SATELLITE (SINGAPORE) PTE. LTD. (FORMERLY
1237/MUM/2021 | KNOWN AS SET SATELLITE (SINGAPORE) PTE. LTD. )

12 449/MIJICI/2022 2015-16 | [A] MSM SATELITE (SINGAPORE) PTE. LTD

13| 4195 /le /2024 2018-19 | [A] INDIAN OIL CORPORATION LTD

4| 41'96/1\23;‘4 12024 | 201819 f[A] INDIAN OIL CORPORATION LTD

15 | I766/MIIJ¢\‘4/2025 | 2016-17 | [A] VATAKETHIL UNNIKRISHNAN SATISH (E-FILE)

16| 7823‘/»26?\4/2625 202223 | [A] THE LUBRIZOL CORPORATION, USA

|
Assist.p%gzgistrar ‘
2P—01+0ct-202




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

| CAUSE,LIST OF I BENCH FOR 07-o<:ToBER-2b26 (WEDNESDAY)

BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 4
S _AT 1030 AM

 Srl : Appeal Number | Asz:,t‘ Assessee Name Remarks
[ ariommases] 20042000 pﬁ z;rg\uﬁéigR(g;é%fﬁEETgQLDINGS INC (SUCCESSOR OF
2 [TTA 4170/MUM/2008| 2004-2005 | [D] M/S. AMERICAN EXPRESS BANK LTD
3 |ITA 6825/MUM/2010| 2004-05 | [D] AMERICAN EXPRESS BANK LTD
4 ‘lTA 4894/MUM/20171 2003-04 | [D] AMERICAN EXPRESS BANK LIMITED
= s 20 | SR OGS S8
6 [ITA 7180/MUM/2019' | 2011-12 | [A) INGRAM MICRO (INDIA) EXPORT PTE, LTD (ROCH)
7 [ITA 1412/MUM/2021| 2017-18 | [A] ATOS INFORMATION TECHNOLOGY HK LTD
"+ oz o [E e o o
o A aroumum2023| 202122 (Efz]o ATOS INFORMATION TECHNOLOGY (SINGAPORE)PTE ITD
10 [TTA 3449/MUM/2026) 202324 | [A] ATOS INFORMATION TECHNOLOGY HK' LIMITED (E-FILE)
11 [ITA 5320/MUM/2026| 2019-20 | [D] ASIA TODAY LTD |
12 [ITA 5319/MUM/2026{ 2017-18 | [D] ASIA TODAY LTD

13 |[TA 5321/MUM/2026| 2020-21 | [D] ASIA TODAY LTD

14 [ITA 5272/MUM/2026| 2018-19 | [D] M/S ATL MEDIA LTD

15 [ITA 5274/MUM/2026| 2019-20 | [D] M/S ATL MEDIA LTD
16 [ITA 5311/MUM/2026| 2014-15 | [D] M/S ATL MEDIA LTD
17 [[TA 5313/MUM/2026| 2015-16 |{D]M/S ATL MEDIA LTD

18 [ITA 5316/MUM/2026| 2016-17 | [D] M/S ATL MEDIA LTD
19 |TTA 5356/MUM/2026| 2017-18 | (D] M/S ATL MEDIA LTD

20 [[TA5362/MUM/2026| 2013-14 | [D] M/S ATL MEDIALTD

21 [ITA 5363/MUM/2026| 2020-21 | [D] M/S ATL MEDIA LTD

22 [ITA 5364/MUM/2026| 202122 |[D] M/S ATL MEDIA LTD

23 [ITA 5368/MUM/2026| 2022-23 | [D] M/S ATL MEDIALTD

AN

Assistant Registrarn
- 01-0Oct-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF I BENCH FOR 08-OCTOBER-2026 (THURSDAY)

'BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER
/AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 4
. AT 10.30 AM
Sl | Appeal Number | A\fz':: " Assé_Sse_e Name Remarks
1 |t7A 8221/MUM/2010| 2007-08 | [A] REFINITIV LTD |
2 |[TA 7766/MUM/2012| 2008-09 | [A] REFINITIV LTD.
3 [[TA 1809/MUM/2014| 2009-10 | [A] REFINITIV LTD.
| 4 [r7A 1004/MUM/2015| 201011 | [A] REFINITIV LTD.
5 {TTA 3247/MUM/2017| 2012-13 | [A] REFINITIV LTD. |
6 |ITA920/MUM/2023 | 2016-2017 | [A] PRECILION HOLDINGS LIMITED
7 | ITA 921/MUM/2023 | 2014-2015 | [A] PRECILION HOLDINGS LIMITED
8 |[TA 1020/MUM/2023| 2015-16 | [A] PRECILION HOLDING LTD,
o |ITA 6314/MUM/2025| 202324 | [A] SHRI AMOL ANANT KULKARNI |
10 |ITA 948/MUM/2026 | 2015-16 | [A] GLOBAL HOSPITALITY LICENSING SARL: (E-FILE)
11 |TTA949/MUM/2026 | 2017-18 | [A] GLOBAL HOSPITALITY LICENSING SARL (E-FILE)
12 | ITA950/MUM/2026 | 2018-19 | [A] GLOBAL HOSPITALITY LICENSING SARL (E-FILE) |
13 [[TA 3282/MUM/2026| 2022-23 -| [A] RGA LIFE REINSURANCE COMPANY. OF CANADA (E-FILE)
14 j-TA 4664/MUM/2024| 2021-22 | [D] LRQA LIMITED (E-FILE)
15 [[TA 4665/MUM/2024| 2014-15 | [D] LRQA LIMITED (E-FILE)
16 | CO 219/MUM/2025 | 202122 | [A] LRQA LIMITED |
17 | CO 218/MUM/2025 | 2014-15 | [A] LRQA LIMITED
18 [ITA 2436/MUM/2026{ 2022-23 | [A] BNP PARIBAS (E-FILE) | ' .
19 |[TA 2311/MUM/2026| 2020-21 | [A] PRATEEK S SINGH |
20 [ITA 2550/MUM/2026{ 201516 | [D] BANK OF NOVA SCOTIA (E-FILE)

Assistan, Registrar




- INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF 3 BENCH FOR 05-OCTOBER-2026 (MONbAY)g

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

AND H(_JN"B_-LE MAKARAND VASANT MAHADEOKAR,IACCO'UNTANT MEMBER

IN COURT ROOM 11

| 7576/MUM/2026. |

10.30 AM
Srl | Appeal Number | A:.:r::. ~ Assessee Name Remarks
| ITA " 5014-15 | [P1M/S MACROTECH DEVELOPERS LIMITED (SUCCESSOR TO
¢ 1 2381/MUM/2022 | > ISARVARASA BUILDTECH AND FARMS PRIVATE LIMITED )
) SITA )

2 | ya28/MuM/2022 | 2018-19 | [A] WORLEY SERVICES INDIA PRIVATE LIMITED
o ITA | ‘

3 | 503/MUM/2022 | 2018-2019 [A] VVF (INDIA) LIMITED-

' ITA e g _ ‘
4| 2518/MuMy2022 | 2018-2019 | 1A] WONDER CITY BUILDCON PRIVATE LIMITED od -
B ITA . . . . . s _

5 | J519/MuM/2022 | 2018-2019 | [A] WONDER PROJECTS DEVELOPMENT PRIVATE LIMITED | P\PPGQM
el ITA | 5017-1g | [A] DISNEY (INDIA) PVT LTD (FORMERLY KNOWN ASUTV
Y | 2523/MUM/2022 | SOFTWARE COMMUNICATIONS PVT. LTD )

. TTA ' o e , -
7| Jsos/MuM/2022 | 2018-19 | [A] OMNI ACTIVE HEALTH TECHNOLOGIES LIMITED

T — [D] M/S UTV SOFTWARE COMMUNICATION PVT LTD

8| 5863/MUM/2022 2011—;012 E—Srlé()ZESSESSOR OF THE WALT DISNEY COMPANY (INDIA) PVT
1 ITA | . _ . : ‘ . X

9 | 3041/MuM/2002 | 2013-14 [D] M/S 63 MOONS TECHNOLOGIES LTD

S ITA ‘ »

10| 5yamumy2022 | 2017718 | [A] PRIVI ORGANICS LIMITED

0 ITA ' 2021-27 | [A] RELATIONSHIP PROPERTIES PRIVATE LIMITED (E-FILING

1 6938/MUM/2024 | (ROCAY)

N A : ,

12| ogomumyzons | 2017-2018 [A] PADMAKAR BHIWAJI DESHPANDE (E-FILE(SMC))
: ITA - , -' . ]

13| 5171/Mumy2026 | 202223 | [A] OETIKER INDIA PRIVATE LIMITED (E-FILE)

o ITA S , _ ]
14| 3g05/MuMy2026 | 202223 | [A] UNILEVER INDIA EXPORTS LIMITED (E-FILE)

m ITA " o14-15 |[P] NOVATEUR ELECTRICAL AND DIGITAL SYSTEMS PVT LTD (E-

7 | 6990/MUM/2026 | > FLE) :

6| TTA | 5013-14 |[D] NOVATEUR ELECTRICAL AND DIGITAL SYSTEMS PYT 7D (E-

01 6991/MUM/2026 | U7 FILE)

e ITA ' 5015-16 | DY NOVATEUR ELECTRICAL AND DIGITAL SYSTEMS PVT LTD (E-

-+ 1 6992/MUM/2026 | " IFILE) |

gl ITA ' 5016-17 | LD NOVATEUR ELECTRICAL AND DIGITAL SYSTEMS PVT LTD (E-
| 6993/MUM/2026 | ° FILE)

ITA  ,_ ‘v » ETELG

19 | 309/MUM/2026 | 201172017 [A] ROTARY DISHA TRUST (E-FILE(SMC))

o b ITA - . ' _ 0 CUIDTEE (E-ETE Eramen
20 | 75 muM/2026 | 2020-2021 | [A] ASHWINI ARUN GUPTE (E-FILE(SMC)

21 LTA 2021-2022 | [A] ASHWINI ARUN GUPTE (E-FILE(SMC))




CAUSE LIST OF J BENCH FOR 05-OCTOBER-2026 (MONDAY)

- BEFORE HON'BLE SIDDHARTHA N‘AUTIYAL, JUDICIAL MEMBER

~AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 11

10.30 AM

Srl | Appeal Number | A$Z':: Assesse’ebName Remarks
:gz_ | 0 /IVIIIJ?VI 12026 20202021 | [A] DIPTI DILIP SHENDE (E-FILE(SMC))
23| 00 /'\}m‘ 12026 | 2021-022 | [A] DIPTI DILIP SHENDE (E-FILE(SMO))

|24 82:20 /l\flm,l 12026 | 2020-2021 i[‘A] EKTA UDAY KHANO‘LKAvR (E-FILE(SMC))
25 6221 /nﬂfk« /2‘026 ;2021-2022 ;‘[A] EKTA UDAY KHANOLKAR (E-FILE(SMC))
26 6004 /pfml 13026 2016-2017 | [A] MARY IMMACULATE G H SCHOOL (E-FILE(SMC))
27| 4906 /l\m,‘ /2026 | 20152016 [A] MARY IMMACULATE G H SCHOOL (E-FILE(SMC))
28 5330 /l\}m‘ 12626 2016-17 | [A] MAYURT JAYWANTLAD(EFILE(SMC))
29 szea/wlltleh\a 2026 20192020 | [A] RAMESHBHAL KALIDAS VAISHNAV (E-FILE(SMC))

| 30 267 /»ﬂf?a /zozé 2017-18 | [A] SMT. SUSHMA DEENDAYAL DIDWANIA (E-FILE(SMC))
§31 ?8270/1\23?\4/2026 2019-20 | [D] JYOTI IDUSTRIAL CORPORATION (E-FILE(SMC))
32| 4300 /1\23?4 2626 201516 [A] SAYALT SANJAY KHETADE (E-FILE(SMC)) |
33 f 031 4/%’; 12005 2017-18 | [A] VANDANA NITIN RAUT (E-FILE(SMC))

. Assis Registrar
A3 01-0ct-2026

A



INCOME TAX APPELLATEi TRIBUNAL, MUMBAI BENCHES

| CAUSE LIST OF BENCi—! FOR 06-OCTOBER-2026 (TUESDAY) |

: BEFORE HON'BLE SIDDHARTHA NAUTIYAL JUDICIAL MEMBER
 AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 11

10.30 AM

Sl | AppealﬂNumber ’, A$:';1rt' Assessee Name 'Remarks
1 |ITA902/MUM/2021| 2016-17 |[A] MONDELEZ INDIA FOODS P. LTD. (SG)

S0 N | ] [A] M/S. MONDELEZ INDIA FOODS PVT. LTD (FORMERLY KNOWN AS

2 |ITA 492/MUM/2022| 2017-18 | \5piit INDIA LTD (5G)

. ITA " 5018-19 | [A] MONDELEZ INDIA FOODS PVT.LTD (FORMERLY KNOWN AS
- 7 | 1879/MUM/2022 CADBURY INDIA LTD) (SG)

' A~ | : :

4| ago7/Mumy2024 | 2020-21 | [A] MONDELEZ INDIA FOODS PRIVATE LIMITED (SG(ROCA))
. mA | ’ ' N

5 | g530/MUM/2024 | 202122 | [A] MONDELEZ INDIA FOODS PRIVATE LIMITED (SG(ROCA))
? : - ITA g . » .

6 | 3577/MuM/2026 | 202223 | [A] MONDELEZ INDIA FOODS PRIVATE LIMITED (E-FILE(SG))
L TA ' 2009-10. | [A] VISHAY SEMICONDUCTOR INDIA PVT. LTD.(HEREINAFTER
7| 7504/MUM/2013 | " |REFERRED TO AS 'THE APPELLANT'
8 |ITA 374/MUM/2015] 2010-11 | [A] VISHAY SEMICONDUCTOR INDIA PLTD
9 |1TA 990/MUM/2016| 2011-12 | [A] VISHAY SEMICONDUCTOR INDIA PLTD
] ITA : aa | Py ~ .
101 o00mMumyz017 | 201314 | [A] VISHAY SEMICONDUCTOR INDIA PLTD
Ll ITA ' ‘ ]
11| ae/MuM/2024 | 2020-21 | TA] VODAFONE IDEA LIMITED (E-FILE)
- ITA f :

12| 6731MuM/2024 | 2021-22 | [A] VODAFONE IDEA LIMITED (E-FILING)

TTA : _ _ } ‘

13| gooe/Mum/2026 | 2020-21 | [A] MUBIN PASHA QURESH; (E-FILE{SMC))

o mAa o ; : ]

141 go08/MuM/2026 | 2020-2021 | [A] NAGESHWARRAO CHANDRATAH GADDE (E-FILE(SMC))

| ITA i : ' O CHAN ‘

15| go00/Mumy2026 | 2021-2022 | [A] NAGESHWARRAO CHANDRATAH GADDE (E-FILE(SMC))
L A o | ; . .
16 g3a0/muM/2026 | 2011712 | AT SHIV SHARAN TRADING PRIVATE LIMITED (E-FILE(SMC))
] ITA - [A] EMERSON PROCESS MANAGEMENT (INDIA) P. LTD. (

171 1o90/MuM/2021 | 2016-17 |SUCCESSOR IN-INTEREST FOR ERSTWHILE PENTAIR VALVES &
v SR CONTROLS INDIA P. LTD.)

518 ITA 147/MUM/2025| 2015-16 | [A] VOLTAS LIMITED
19 |ITA 490/MUM/2025| 2015 | [D] VOLTAS LIMITED (E-FILING)

B ITA i ' : -
20| ge77mum/2025 | 201112 | [D] RED HAT INDIA PRIVATE LIMITED (E-FILE)

isti tRegISi'idl“"
9'{(\ 01-Oct-2026)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES _

. CAUSE LIST OF J BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 11

10.30 AM

il

Assmt.

Appeal Number Year

Assessee Name

A Remarks

ITA 6269/MUM/2012| 2008-09 | [A] VOLKSWAGEN GROUP SALES INDIA P.LTD

ITA 991/MUM/2014 | 2009-10 |[A] VOLKSWAGEN GROUP SALES INDIA P.LTD

2

3 |ITA 1465/MUM/2015| 2010-11 | [A] VOLKSWAGEN GROUP SALES INDIA PLTD

4 | ITA 443/MUM/2016 2011-12 | [D] VOLKSWAGEN GROUP SALES INDIA P.LTD

| 5 |ITA 6798/MUM/2017 ' 2013-14 [A] VOLKSWAGEN GROUP SALES INDIA PLTD

6 |ITA 7509/MUM/2018| 201415 | [A] VOLKSWAGEN GROUP SALES INDIA PV, LTD,

7 | A 199/MUM/2014 | 2008-09 |[A] UNILIVER INDUSTRIES P. LTD

8 | ITA432/MUM/2016 | 2011-12 [D] UNILIEVER INDUSTRIES P.LTD

9 |TTA1555/MUM/2016| 2011-12 | [A] UNILVER INDUSTIRES PATD

10| ITAS56/MUM/2018 | 2013-14 |[A] UNILEVER INDUSTRIES P. LTD

11 jITA 4575/MUM/2024| 2020-21 [A] ORTHO CLINICAL DIAGNOSTICS INDIA PRIVATE LIMITED ((ROCA))

| 12 |ITA6663/MUM/2024| 2021-22 | [A] ORTHO CLINICAL DIAGNOSTICS INDIA PVT LTD ((ROCA))

13 | ITA 515/MUM/2026 | 2022-23 S[é\é\z‘éggﬁéﬁ’;g E?S;IEST(E?IESTAMNG AND ESTIMATING

14 | ITA 997/MUM/2026 | 2013-14 | [D] ZENITH STEEL PIPES & INDUSTRIES LIMITED (E-FILE(SMC))
15 YE’ITA 7510/MUM/2026| 2013-14 | [A] ZENITH STEEL PIPES & INDUSTRIES LIMITED

16 |ITA 3239/MUM/2026] 202223 | [A] VAGISHWARI LAND DEVELOPERS PRIVATE LIMITED (E-FILE)

17 |ITA 8470/MUM/2026| 2019-20 | [A] SANDEEP SHIVKUMAR TULSIYAN (E-FILE(SMC))

18 |ITA 8478/MUM/2026| 2020-21 | [A] URMI ABHAY ZAVERI (E-FILE(SMC))

19 |ITA 8479/MUM/2026| 2017-18 | [A] VIPUL MANHAR PATEL (E-FILE(SMC))

| 20 |ITA 8484/MUM/2026| 2016-17 | [A] BHOGILAL KUNVARJI GANGAR (E-FILE(SMC))

91 |TTA 8488/MUM/2026] 2020-21 | [A) DEEPALI MAHADEV PAWAR (E-FILE(SMC))

2 1 N A sa90/UI2025 ' 2007-08 | F[Iﬁi (l\g?/[!-g;!;ASHTRA STATE ROAP DEVELOPMENT CORPORATION LTD (E- |
23 |ITA'8493/MUM/2026| 2016-17 | [A] RAJEEV JAYANT TAMHANE (E-FILE(SMC))

24 |1TA 8499/MUM/2026| 2017-18 | [DJ HYPNOS FUND LIMITED (E-FILE(SMC))

8

e



'INC'OME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

‘ : y oo .
CAUSE LIST OF ) BENCH FOR 08-OCTOBER-2026 (THURSDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIVAL, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 11

| 10.30 AM
%} | Appeal Number A‘s(:?:' Assessee Name . _ ~ Remarks

1 |ITA 7983/MUM/2019] 2015-16 | [A] MAHINDRA & MAHINDRA LTD ((ROCA))

2 | ITA767/MUM/2022 | 2017-18 | [A] MAHINDRA & MAHINDRA LTD ((ROCA))
3 |ITA 2488/MUM/2022| 2018-19 |[A} MAHINDRA & MAHINDRA LIMITED ((ROCA))
4 |ITA 6626/MUM/2024| * 2021-22 [A] MAHINDRA & MAHINDRA LIMITED ((ROCA))
. 5 |ITA 5005/MUM/2024| AY 2020-21 | [A] PUINTOLA TOLLWAY PRIVATE LIMITED (E-FILE)
6 |ITA 6576/MUM/2024] AY 2021-22 | [A] PUINTOLA TOLLWAY PRIVATE LIMITED (E-FILE)
7 ITA 7900/MUM/2025] 2022-23 | [A] NORD SCHROTT INDIA PVT LTD ;
: 8 [ITA 1352/MUM/2026] 2022-23 |[A] NEUTRAL GLASS & ALLIED INDUSTRIES PRIVATEA LIMITED (E-FILE)
9 ;I‘TA 3249/MUM/2026] 2020-21 [ [A] HETAL VINIT TELT (E-FILE(SMC)) ‘
| 10 ;ITA 8551/MUM/2026 : 2022-23 [D] CHARTERED REALTORS PRIVATE LIMITED (E-FILE(SM())

1t ‘ITA 8555/ MUM/ZOZG 2014-15 | [A] BABULAL JAIN (E*FILE(SMC))

| 12 |ITA 8581/MUM/2026| 2013-14 | [D] JAIKUMAR RAMCHAND PUNJABI (E-FILE(SMC))
13 |1TA 8587/MUM/2026| 2010-2011 | [A] ABDUL HAMID ABDUL HAFIZ KHAN (E-FILE(SMC))
f 14 JITA 8603/MUM/2026 - 2017-18 | [A} MOHIT MADAN (E-FILE(SMC))

Assistant Registrar|
6% p1-0ct-2026




'INCOME TAX APPELLATE TRIBUNAL, MUMBAL BENCHES

- CAUSE LIST OF K BENCH FOR 05-OCTOBER-2026 (MONDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL JUDICIAL MEMBER

AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

"IN COURT ROOM 11

23

10.30 AM
Srl [ Appeal Number » Ai:g‘: Assessee Naine Reiniarks
. _— . . [A] FULFORD (INDIA) PRIVATE LIMITED (FORMERLY KNOWN AS
1 |ITA 7809/MUM/2012| 2008-09 FULFORD (INDIA) —_

5 lrra , : ) [A] FULLFORD (INDIA) PRIVATE LIMITED (FORMERLY KNOWN AS
- 2 |ITA 1227/MUM/2015 - 2010-11 FULFORD (INDIA) LIMITED') : '
‘ ) [A] FULFORD (INDIA) PRIVATE LIMITED (FORMERLY KNOWN AS ‘

3 VITA 367/MUM/2016 2(\).11 12 FULFORD (INDIA) LIMITED )
. A .| ) [A] FULFORD (INDIA) PRIVATE LTD(FORMERLY KNOWN AS ‘

4 »ITA 1120/MUM/2017 ; 2012 13 FULFORD(INDIA) LIMITED ) L
e . P L [A] FULFORD (INDIA) PRIVATE LIMITED(FORMERLY KNOWN AS -

5% ITA 6021/MUM/2017 | 2013-14 FULFORD(INDIA) LTD) @_
: — Cian g ; ) [A] FULFORD (INDIA) PVT LTD(FORMERLY KNOWN AS FULFORD ch

6 |ITA 7411/MUM/2018 | 2014-15 (INDIA) LIMITED) .

7 | FTA 294/MUM/2020 | 2015-16 | [A} FULFORD (INDIA) PRIVATE LIMITED "G
8 [mTA 924/MUM/2021 | 2016-17 | [A] FULFORD (INDIA) PRIVATE LIMTIED -
9 | ITA743/MUM/2022 | 2017-18 |[A] M/S: FULFORD (INDIA) PRIVATE LIMITED )
10 »ITA 2475/MUM/2022| 2018-2019 | [A] FULFORD (INDIA) PRIVATE LIMITED
11 {ITA 1107/MUM/2015| 2010-11 | [A] CHENNAI CONTAINER TERMINAL P.LTD
12 ?ITA. 4461/M_UM/2017 2011-12 | [A] CHENNAI CONTAINER TERMINAL P.LTD

13 'ITA 7316/MUM/2019| 2012-13 | [A] CHENNAL CONTAINER TERMINAL PVT LTD. .
| a | naana | = [A] DEFENSE COUNSEIL INTERNATIONAL SERVICE AND ASSISTANCE
| 14 | ITA 546/MUM/2022 | 2017-28 INDIA PROJECT OFFICE
i ‘ ] [A] DEFEMSE CONSEIL INTERNATIONAL SERVICE AND ASSISTANCE

i5 ‘ITA 1861/MNM/2022 | 2018-2019 INDIA PROJECT OFFICE
16 ITA 4706/MUM/2024{ 2020-21 [ [Al CLSA INDIA PRIVATE LIMITED (E- FILE)

» 17 |ITA 6577/MUM/2024 - 2021-22 [A] CLSA INDIA PRIVAT-E LIMITED (E-FILE)
: 18 :ITA 7017/MUM/2025 2022-23 | [A] AGROCORP INDIA TRADE SERVICES PVT LTD
o a1 I T i o [A] JIOSTAR INDIA PRIVATE LIMITED ( KNOWN AS STAR INDIA
19 :I.TA 1671/MUM/2026: 2022-23 PRIVATE LIMITED)
20 |ITA 4.649/MUM/2026  2012-2013 | [A] AAKRITI JEWELS _
21 iI-TA 6256/MUM/2026 | 2022-2023 [A] ALL INDIA HAJ UMRAH TOUR ORGANISERS ASSOCIATION ((E-
FILED)SMC)
22 k;ITA 6293/MUM/2026{ 2011-12 [A] MASINGARAM JIVARAMIEE CHOUDHARY ((E-FILED)SMC)
TTA 6304/MUM/2026| 2015-16

[A] KARTIK ENTERPRISES ((E-FILED)SMC)

Registrar
-Oct-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

* CAUSE LIST OF K BENCH FOR 06-OCTOBER-2026 (TUESDAY)

~ BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 11

u

. | 10.30 AM
S | Appeal Number A$::1rt. | ~ Assessee Name B ~ Remarks
1 |ITA 1261/MUM/2021| 2016-17 | [A] GE POWER INDIA LD,
2 |ITA 3325/MUM/2023| 2017-2018 | [A] GE POWER INDIA LIMITED
3 |ITA 1931/MUM/2022| 2018-19 | [A] M/S. ARUP INDIA PVT LTD
' 4| ITA 894/MUM/2023 | 2017-18 | [A] ARUP INDIA PVT LTD
5 [ITA 6016/MUM/2024| 2021-22 | [A] ARUP INDIA PRIVATE LIMITED
| 6 |ITA4250/MUM/2024| 202021 | [A] ARUP INDIA PRIVATE LIMITED (E-FILED)
7 |ITA 9235/MUM/2025] 2022-23 | [A] ARUP INDIA PRIVATE LIMITED
8 |ITA 6086/MUM/2024| 2021-22 | [A] BAMANBORE TOLLWAY PRIVATE LIMITED (E-FILING)
9 [ITA 6138/MUM/2024 AY 2021-22 ,sF?r]Et()IEEIIDA\E\éEI{vCA%W ERVIDI??EE';I(‘{E‘_\EFLEID’;”TED (FORMERLY KNOWN A
o | oonas| s | 17108 GO Locleris e e (o Ko
ITA 380/MUM/2026 | 201819

[A] CG POWER AND INDUSTRIAL SOLUTIONS LIMITED (E-FILE)

_-0110ct-2026

M




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 07-OCTOBER-2026 (WIEDNESYDAY)‘

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 11

. 10.30 AM

srt | Appeal Number Aiz::_t' ~ Assessee Name | Remarks
1 [ITA 2591/MUM/2017| 2012-13 | [A] FIRMENICH AROMATICS PRODUCTION P, LTD
2 [ITA 6291/MUM/2024| 2021-22 |[A] DESMET INDIA CORPORATION PVT LTD
3 |rma so07mumy2028| 201314 L[I?/']ITMég 1(3EE_E|;I/_xg FERTILISERS AND PETROCHEMICALS CORPORATION
» T csogMUN 2025|2014 L[I?,I]#E/g I(DEE_IIE:rI:CEK) FERTILISERS AND PETROCHENICALS CORPORATION

5 121:7&6‘;4)2026~ | 202223 | [A] KIMPLAS PIPING SYSTEMS PRIVATE LIMITED (E-FILE)
6 |ITA 2066/MUM/2026| 2022-23 ;[A] LIFESCAN MEDICAL DEVICES INDIA PRIVATE LIMITED (E-FILE)
7 |ITA6790/MUM/2026] 2015 | [D] YASHRAJ FILMS PRIVATE LIMITED (E-FILE)
8 |ITA6805/MUM/2026! 2016 | [D] YASHRAJ FILMS PRIVATE LIMITED (E-FILE)

] QITA 3550/MUM/2026 07203 (gﬂ: I?;;ECKPOINT SOFTWARE TECHNOLOGIES INDIA PRIVATE LIMITED
10 |ITA 5444/MUM/2026| 2019-20 | [A] KEDAR SUHAS GORE

11 | 1A 850/MUM/2026 003 ,F[Iltllz ;3AKER HUGHES OILFIELD SERVICES INDIA PRIVATE LIMITED (E-
12 2020-21 | [A] PRIME TOLL AND METAL RECOVERIES PRIVATE LIMITED

ITA 5751/MUM/2026

01-0ct-2026]




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 08-OCTOBER-2026 (THURSDAY)

. _. BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER :
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 11

10.30 AM

Assmt.

ssessee '
Year Assessee Name Remarks

; SFi ; Appeal Number -

1 |(TA 2253MUM/2026| 2022-23 | [A) CORNERSTONE ONDEMAND ENTERPRISE INDIA PRIVATE LIMITED (

FORMERLY KNOWN AS SABA SOFTWARE PVT LTD) (E-FILE)
2 |ITA 5434/MUM/2026{ 2015-16 | [A] TAKESHI MARKETING PRIVATE LIMITED (E-FILE (SMC))

3 |ITA 5446/MUM/2026| 2018-19 | [A] MULLA MOHAMMED AKBARALT MALA TRUST (E-FILE (SMC))

4 [ITA 7076/MUM/2026{  2017-18 | [A] GANPATI VISHNU MANJREKAR (E-FILE(SMC))

ITA 7094/MUM/2026 201819 |[A] SWAMI SAMARTH CO.OP CREDIT SOCIETY (E-FILE(SMC))
ITA 5430/MUM/2026 2021-22 | [A] NIYANTA BUILDCON LLP (E-FILE (SMC)) |

iITA-5432/MUM/'2026_ 2023-24 | [A] NIYANTA BUILDCON LLP (E-FILE (SMC))

ITA 5741/MUM/2026( 2021-22 | [A] ARC EXIM LLP

ITA 5744/MUM/2026{ 2022-23 | [A] AARTI GAUSHALA

Assistant Reg:étrar




- INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

" CAUSE LIST OF SMC BENCH FOR 05-OCTOBER-2026 (MONDAY)

" BEFORE HON'BLE AMIT SHUKLA, JUDICIAL M_EMBER ‘
AND HON'BLE G.M. DOSS, ACCOUNTANT MEMBER

- IN COURT ROOM 3
| . AT 10.30 AM |

St 'Ap'peal‘ Number | A\s{:?:. " Assessee Name o Re_marks-
1 :3899/;'6’:'4/2026 | 2019-20 | [A] MEENA AJIT DESAI (E-FILE)

2 | 6175 /b}ml 12026 | 20202021 [A] GAUTAM NATTHUJI GHARDE

3 ‘8'176/%’?4 12026 | 2021-2022 | [A] GAUTAM NATTHUJL GHARDE

4 | 4 178 /i\}l-lrJ?/I /.2_026‘_2021-2022 [A] JITENDRA PANDURANG RAUT

5 ‘8179”,1'3:4/2'0#6 '202_(»2021 '[A] JITENDRA PANDURANG RAUT
6 | g107/mn/2026 | 2020-2021 | [A] SUBHASH RADHEYKRISHNA YADAV |

7 | 8‘235/1\/113:4 /2026' 12016-2017 [A] SAVITA RAMDAS GAVHANE

8 ,8238/&&/2025 2020-21 | [A] URMILA GAUDA




* INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

 CAUSE LIST OF SMC BENCH FOR 06-OCTOBER-2026 (TUESDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER

AND HON'BLE G.M. DOSS, ACCOUNTANT MEMBER

" IN COURT ROOM 3

AT 10.30 AM
 Srl | Appeal Nufnber A$:':rt A Assessee Name | Remarké
1| sp37/Mum/2025 | 201920 | [A] AUDIO VISION INDIA PVT m
2  S204/MUN 026 2013-14 | [A] AMANKUMAR BIRMARAM PRAJAPAT (E-FILE)
3 | o mony2006 | ae | TAl BIROBATRANSPORT COMPANY (E-FILE)
4 f7225/|;,|r{,?,v2026 .2011-12 | [A] VIKUNJ ENTERPRISES PRIVAT_E-LIMITED (E-FILE)
5 27227/Mr6’:\‘4 /2026 | 2014-15 | [D] TCK FINANCE & LEASING PRIVATE LIMITED (E-FILE)
6, se/Momy2026 | 202021 |[A] VARSHARANI AJIT PATIL (E-FILE)
7 ?_7252/5{,’:4 12026 | 202122 [A] PRATIBHA RAGHUNANDAN SAWANT (E-FILE)
8 :8303/@5’:4 12026 | 2020-2021 [A] PRAMOD SADASHIV PARAB
E 28304/Mr{,’|’\‘4 12006 | 2021-2022 | [A] PRAMOD SADASHIV PARAB
10| g3gs/MUM/2026 | 2910-11 | [A] RAMESH DHALUMAL ADVANI
11 g307/MUMj2026 | 2017-18 | [A] SACHIN VITHOBA AJGEKAR

Assista Regiétrar
~01-0ct-2026|




 INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

. CAUSE LIST OF SMC BENCH FOR 07-OCTOBER-2026 (WEDNESDAY),

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE G.M. DOSS, ACCOUNTANT MEMBER

IN COURT ROOM 3

| AT 10.30 AM
;Srl‘ :_Abpeal Number AYS': :‘: ’ | Assessee Name *Remarké
1 ,3753/;,3:’4 12026 2013-14 |[A] ASHIRWAD DEVELOPERS (E-FILE)
2| 4a0/mMumy2006 | 201718 | [A] PRAKASH SHANKERLAL THADANI (E-FILE)
3 | 4220)!*’%?‘4/2026 202021 | [A] MILIND GADKARI (E-FILE)
4 72 44/%’:4 12026 | 201314 | [AISTELLAR TOWER CO-OP HSG LD (E-FILE)
5 ’7245/3111%/2026 | 2020-21 |[A] SOHIL DILIPKUMAR MODI (E-FILE) |
6 :7246/1'_‘}.{,’:”2026 2021-22 | [A] SOHIL DILIPKUMAR MODI (E-FILE)
7 57393/,3|B’§4 12026 | 2020-21 | [A] VAIBHAVNAGAR coop CREDIT SOC LIMITED
8 ;8,333”%’:4 /zoés 2021-2022 | [A] DEEPALT DILIP MALL -
9 38335“\}'6?4/2026 2017-18 | [A] KARAMIIT KAUR
10 8342”\,1'5’:4/20_26 | 2012-13 | [A] NILOFAR JUNAID KHAN

Registran
-Oct-2026)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH, FOR 08-OCTOBER-2026 (THURSDAYl)_»

BEFORE

HON'BLE AMIT SHUKLA, JUDICIAL MEMBER

AND HON'BLE G.M. DOSS, ACCOUNTANT MEMBER

IN COURT ROOM 3

| AT 10.30 AM-
Srl iAppeaI Number | A$::1:. Assessee Name Remarks
ITA '
1. 7927/MUM/2025 2020-21 |[A] VILPABEN PRANAVBHAI»VOR}A

N ITA ‘ ' , :

2 4092/MUM/2026 2010-11 [A] SAURABH PLASTO PRODUCTS PRIVATE LIMITED (E-FILE)
. TTA , | E
31 4619/MUM/2026 2011-12 | [D] RUPAL DIPESH HEMANI
— TR - | T
3 4 4839/MUM/2026 2017-2018 :[A] BHARAT P LAKHAPATWALA (E—,FILE)
| A o " , ‘ -
| 5 | 7045/MUM/2026 2018-2019 | [A] PRAMOD YASHWANT TENDULKAR (E-FILE)
e | A~ | 5a1a.10 | (SHA :
. 6 | 8500/MUM/2026 2018-19 |[A] ‘AMEESHA. AKSHAY NANWANI MANSUKHANI
| Y | ' v
7 8501/MUM/2026 2018-19 | [A] BASAVARAJ MARKAPPA BELLY
g | ITA f 2018-19 [A] BHARTI MARINE CONSTRUCTION AND ENGINEERING PVT'
‘ -.8502/MUM/2026 | LTD
9 1 ITA ' 9020-21 [A]DR BALABHAI NANAVATI HOSPITAL EMPLOYEES
8504/MUM/2026 COOPERATIVE CREDIT SOCIETY LTD
. ITA ' »
10 8517/MUM /2026 : 2020-21 [A] SHASHANK SHANTARAM BHAVSAR
ITA .

11 8523/MUM/2026 2018 D] SUGEE FIFTEEN DEVELOPERS LLP
' i ITA ;
| 12 8524/MUM/2026 2019 [D] SUGEE FIETEEN DEVELOPERS LLP
o] ITA '

13 8508/MUM/2026 2015-16 |{[A] LEENA MANOJ KUDALKAR

Tl ITA : - ; ‘

; 14 ' 8599/MUM/2026 _}2020-2021 [A] MAHENDRA CHANDRAKANT LANJEKAR
e | ITA . T ‘ : \
i 15 ¢ 8600/MUM/2026 1 2021-2022 | [A] MAHENDRA CHANDRAKANT LANJEKAR

Ass:stan Reglstrar'




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

T - CAUSE LIST OF _
THIRD MEMBER MATTERS, ~ -
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
. 'STAY APPLICATIONS, .
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
"AND PRONOUNCEMENTS

FOR 05-OCTOBER-2026 (MONDAY)

BEFORE SHRI CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND-SHRI PRABHASH SHANKAR; ACCOUNTANT MEMBER

CLARIFICATION MATTERS

AT 2.30 PM
- Appeal Number ¢se:|:1t. Assessee Benéh Remarks
1 | ma | 1020 | MM | 2025 '201176' [A] VODAFONE IDEA LIMITED (E-FILING) F | efiing -
2 | 1A [ 1030 | MM | 2025 | 297" |[A] VODAFONE IDEA LIMITED (E-FILING) F | efiing -
3 | ITA | 3030 | MUM | 2025 | 2016 |[D] VODAFONE IDEA LIMITED (E-FILE) CF | E-FILE
BEFORE SHRI AMIT SHUKLA, JUDICIAL MEMBER
AND SHRI RAKESH KUMAR LODHA, ACCOUNTANT MEMBER
SPECIAL CONSTITUTION MATTERS (PART HEARD MATTER)
sl | Appeal Number A$:::,t‘ Assessee Bench . | Remarks
t | 1A | 6227 | MUM | 2026 202232' [A] BCP TOPCO IX PTE LTD I
BEFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER
AND SHRI ARUN KHODPIA, ACCOUNTANT MEMBER
PART HEARD MATTERS
AT 2.30 PM
sl | Appeal Number A‘s;:::t. Assessee Bench [ Remarks |
1 | A | 4977 | MuM | 2026 202210' [A] AARTT AGRIFARM LLP (E-FILE(SMC)) 3 FIL'E[(EéMC)
2 | 1A | 4978 | MUM | 2026 | 2321 |[A] AARTI AGRIFARM LLP (E-FILE(SMC)) 3 _'FILEZMC) '
3 | ma | 5331 Mum | 2026 7%9' [A] ADESH AGROBASKET LLP 3 ' |
4 | 1 | 5333 | MM | 2026 | 2921 ([A] ADESH AGROBASKET LLP 3
-5 | TIA [ 5387 | MUM | 2026 zgis- [A] ADESH AGROBASKET LLP 3
_ 1 ease | o | 2023 |rs s AcRiEARS _ : e
6 | IA | 5455 | MUM | 2026 | 925" I[A] ARC AGRIFARM LLP (E-FILE(SMC)) ) L eneeMo |
7 | T | 5457 | MuM | 2026 | 2923 I{A] ADVANTUS PRODUCTIONS LLP VI
8 | A | 5674 | Mum | 2026 | 2923 |{A} ARC AGRICULTURE LLP (E-FILE(SMC)) 3 ’.FILEZMC)
9 | ITA | 5709 | MuM | 2026 | 2920 I{A] AARTE GAUSHALA y
| 10 | TTA | 5740 | MUM | 2026 | 205" |[A] AARTI GAUSHALA (E-FILE(SMC)) ) | resuo)
‘ ' ? [ 2023 ' ‘ ‘ ; R A =8
11| ITA | 5969 | MUM | 2026 | 2923 |[A] ARC AGRIFEEDS LLP (E-FILE(SMC) ¥ rneemo




BEFORE SHRI SANDEEP -GOSAIN, JUDICIAL MEMBER
" AND SHRI BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

05-10- 2072

PART HEARD MATTERS
AT 2,30 PM |
" Assmt. ' B h R K
sl Appeal Number Year Assessee enc emarks
1 | BMA | 72 | Mum | 2025 | 298 {[A) BHUPINDER SINGH E
2 | BMA | 73 | muM | 2025 | 217" fA] BHUPINDER SINGH E
3 |Bval 74 | mum | 205 201198' [A] BHUPINDER SINGH E
4 | Bwa | 75 | mum {2025 | 219 I[A] BHUPINDER SINGH E
5 [ BvAa| 76 | MuM | 2025 201176' [A] HARPREET SINGH E
6 | BMA | 77 | MuM | 2025 ’20127' [A] HARPREET SINGH £
7 | BMA | 78 | MUM | 2025 201198' [A] HARPREET SINGH E
BEFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER
AND SHRI PRABHASH SHANKAR, ACCOUNTANT MEMBER
‘CLARIFICATION MATTERS
AT 2.30 PM
Srl | Appeal Number »¢:::‘t' Assessee: ' Bench ;Re‘marks )
1| ma [ 4142 | mum | 2003 | 2951 TTA] SUNIL MANOHAR GAVASKAR (E-FILED) I e-filed
BEFORE SHRI OM PRAKASH KANT, ACCOUNTANT MEMBER
AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
PART HEARD MATTERS
AT 2.30 PM
n Assmt. ' - .
Srl Appeal Number Year Assessee Bench | Remarks
1 | A | 5074 | MuM | 2026 2221_0' [A] ADESHAGRICARE LLP A
2 | TA | 5087 | MuM | 2026 2025" |[A] ADESH AGRICARE LLP A
3 | A | 5141 | MM | 2026 2018~ |[A] ADESH AGRICARE LLP A
4 | TTA | 5218 | MuM | 206 | 230" |[D] ADESH AGRICARE LLP A
5 | 1T | 5454 | Mum | 2026 2‘1}38' [A] ARC AGRIFARM LLP A
6 | ITA | 5456 | MuM | 2026 2%8' [A] ADVANTUS PRODUCTIONS LLP A
7 | oA | s4s8 | mum | 2026 | 921" I[A] ADVANTUS PRODUCTIONS LLP A
8 | TTA | 5459 | MuM | 2026 2047 |14 ADVANTUS PRODUCTIONS LLP A
9 | 1A | 5460 | MuM | 2026 2020 |[A] ADVANTUS PRODUCTIONS LLP A
10 | ITA | 5461 | MuM | 2026 2%2' [A] ADVANTUS PRODUCTIONS LLP A
1t | A | sa02 | mum | 2026 | 299" [[A] AARTI ENTERPRISES LLP A
| 12 | mA | 5494 | MuM | 2026 ;.2%7' [A] AARTI ENTERPRISES LLP A
13 | 1A | 5496 | MUM | 2026 202221' [A] AARTI ENTERPRISES LLP A
14 | TTA | 5497 | MUM | 2026 '2027;[0‘ [A] AARTI ENTERPRISES LLP A
15 | 1A | 5501 | MuM | 2026 | 2918 [A] AARTT ENTERPRISES LLP A




16 | ITA 5502 MuM | 2026 2%2‘ [A] AARTI ENTERPRISES LLP A
17 | ITA | 5667 | MUM ;2626 20 [A] ARC AGRICULTURE LLP A
18 | A ;5668‘ MUM | 2026 2"2%)9' [A] ARC AGRICULTURE LLP A
19 | A | 5677 | MuM | 2026 | 2921 |{A] ARC AGRICULTURE LLP A
20 | 1A | 5726 | Mum | 2026 | 292 |pa] ARC BXIM LLp A
o1 | e | 5728 | Mum | 2026 | 2925 Al ARC BIM LLP A
22 | 1A | 5737 | Mum | 2026 | 2321 |[A] AARTE GAUSHALA A
23 | 1A | 5747 | mum | 2006 ‘2%2' [A] ARC EXIM LLP A
24 | 1A | 5812 [ MuM | 2026 | 2020 1A} AARTI AGRIFRESH LLP A
25 | A ;’58.27 MUM | 2026 "2%8' [A] AARTI AGRIFRESH LLP - A
26 | ™A | 5830 | MuM | 2026 2%7' [A] AARTI AGRIFRESH LLP A
27 | A | 5831 | MuM | 2026 '_20229' [A] AARTI AGRIFRESH L A
| 28 | mA | 5832 | MuM | 2026 '20210’ [A] AARTI AGRIFEEDS LLP A
29 | ™A ;583-3  MuM | 2026 | 922" [[A] AARTI AGRIFEEDS LLP . A
30 ITA | 5834 | MUM | 2026 23"51' [A] AARTI AGRIFRESH LLP A
3t | ma | ses mum | 2026 ‘2%7'- :[A] AARTI AGRIFEEDS LLP A
32 | ma | se36 | Mum | 2026 200 Jia AARTI AGRIFEEDS LLP A
33 | m 5958 | MM | 2026 2‘1198' [A] ADESH AGRICULTURE LLP (E-FILE) A | E-Fne
34 | mA f5959 : mum | 2026 | 299 A} ADESH AGRICULTURE LLP (E-FILE) A E-FILE
35 | A | 5960 | MUM | 2026 2020 I ADESH AGRICULTURE LLP (E-FILE) A | eFie
36 ITA |'5961 | MUM 2026 2021~ |[A] ADESH AGRICULTURE LLP (E-FILE) A E-FILE
37 | mma | 962 | Mum | 2026 2‘;232' [A] ADESH AGRICULTURE LLP (E-FILE) A | EFLE
38 | A 55963 | MuM | 2026 2‘;243' [A] ADESH AGRICULTURE LLP (E-FILE) A | EFLE
39 | ITA | 594 [ MUM | 2026 2017 |1A] ARC AGRIFEEDS LLP (E-FILE) A E-FILE
40 | A | 5965 | MUM | 2026 '20128' [A] ARC AGRIFEEDS LLP (E-FILE) A | EFIE
a1 | TTA | 5966 | MUM | 2026 2%9' [A] ARC AGRIFEEDS LLP (E-FILE) A | EFLE
42 | mA 5967 MuM | 2026 ,2(;221-- [A] ARC AGRIFEEDS LLP (E-FILE) A | E-FiE
43 | A | 5968 | MUM | 2026 | 2322 |[A] ARC AGRIFEEDS LLP (E-FILE) A E-FILE.
44 ITA 56207 MM | 2026 ;2(;210- (Al ARC MARTTIME PVT LD A
& | ma 6208 | MM | 2026 : 202221 :[A] ARC MARITIME PVT LTD A
a6 | A | 6200 | MuM | 2026 | 2%2' ;[A]v ARC MARITIME PVT LTD A
a7 | A | 6210 | MM | 2026 2023 |[A] ARC MARITIME PVT LTD A
P | m e UM ;2026 :2‘1187' [A] ADESH ENTERPRISES LLp A
49 A | 6212 [ Mum | 2026 Z%}f" [A] ADESH ENTERPRISES LLP A
s | ITA 6213 | mum | 2026 ;2%0' [A] ADESH ENTERPRISES LLP A




st | ma [ 6214 | Mum | 2026 | 2921 fia] ADESH ENTERPRISES LLP A
| 52 ITA |'6215 | MUM | 2026 | 322" |[A] ADESH ENTERPRISES LLP A
53 | A | 6216 | MUM | 2026 202313' {[A] ADESH ENTERPRISES LLP . A
| s | m | 6264 | MUM. | 2026 | 2918 1] ARC AGROBASKET LLP A
5. | ITA | 6265 MUM | 2026 2%9 [A] ARC AGROBASKET wp A
56 | ITA | 6266 | MUM | 2026 202210'_ [A] ARC AGROBASKET LLP A
57 | mia | 6267 | Mum | 2026 | 2921 1A ARC AGROBASKET LLP A
58 | ITA | 6268 | MUM | 2026 2022 IA] ARC AGROBASKET LLP A
59 ITA | 6269 | MUM | 2026 2%%3‘ [A] ARC AGROBASKET LLP A
60 | ITA | 6301 | Mum | 2026 | 2016 |ra) ARC MARITIME PVT LTD A
61 A : 6356 | MUM | 2026 2%8" [D] ARC AGROBASKET LLP. A
62 A | 6357 | MUM 2026 | 291" [D] ARC AGROBASKET LLP A
63 | 6358 | MUM | 2026 2020".|[D] ARC AGROBASKET LLP CA
64 A | 6359 | MuM | 2026 ;2%221- [D] ARCAGROBASKEIT LLP A
65 | VA ' 6360 | MuMm | 2006 »2%2' [D] ARC AGROBASKET LLP A
66 A | 6361 UM 2026 | 2%8 {07 ADESH AGRICULTURE LLp A
67 A 6362 | MUM : 2026 32%9' ;[D] ADESH AGRICULTURE LLP A
68 | TTA | 6363 | MUM | 2026 ’202221"' [D} ADESH AGRICULTURE LLP A
6o | mma | 6364 | Mum | 2026 202 [D] ADESH AGRICULTURE LLP A
70 A | 6542 | MuM | 2026 .2%7' [A] ARC INTERNATIONAL PRIVATE LIMITED A
7 | mma | 6543 ’MUIV‘I 2026 ;,2%8' [A] ARC INTERNATIONAL PRIVATE LIMITED A
72 | TA | 6504 | MUM 2026 2%9 ,tA] ARC INTERNATIONAL PRIVATE LIMITED A
73 | A 6545 | MUM | 2026 | 2920° |[] ARC INTERNATIONAL PRIVATE LIMITED A
74 ITA | 6546 | MUM | 2026 '22221' [A] ARC INTERNATIONAL PRIVATE LIMITED A
75 | A | 6547 :‘MUM 2026 2‘;232' [A] ARC INTERNATIONAL PRIVATE LIMITED A
76 | A :6548 | MUM | 2026 | 223" |[A] ARC INTERNATIONAL PRIVATE LIMITED - A
77| oA | see | MuM | 2026 2‘;232' [A] ARC AGROCHEMICAL LLP A
78 | TTA 8928 | MuM | 2026 202221 [A] ARC AGROCHEMICAL LLP A
75 | A :9-1'64, MuM | 2026  2020° 1(A] ADESH VENTURES LLP . A
8o | A | 9165 | MUM | 2026 2%221 [A] ADESH VENTURES LLP A




.INCOME TAX APPELLATE TRIBU.NAL, MUMBAI BENCHES

: CAUSE LIST OF -
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS, ,
'SPECIAL CONSTITUTION, - S
~'STAY APPLICATIONS, '
. MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
" “AND PRONOUNCEMENTS

FOR 06-OCTOBER-2026 (TUESDAY),

BEFORE SHRI SANDEEP GOSAIN, JUDICIALFMEMBER
AND SHRI BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER .

PART HEARD MATTERS
AT 2,30 PM
_' Srt Appeal Number A$::1rt. Assessee Bench ,Remarks- K
’ 1 ITA | 1392 | MUM | 2024 22132’ [A] KANAKIA SPACES PRIVATE LIMITED E |
2 | ma | 1303 | mum 2024 :22176' Al KANA@A SPACES PRIVATE LIMITED E
3 A | 1394 | MuM | 2024 '201%54' (Al KANAKIA SPACES PRIVATE LIMITED E
4 | ma | 1395 | Mum | 2024 201198’ f[Aj KANAKIA SPACES PRIVATE LIMITED E
5 | A [ 1396 [ MM [ 2004 | 2019- 1] KANAKIA SPACES PRIVATE LIMITED E
6 | A | 1307 | Mum ' 2024 v2‘1165' [A] KANAKIA SPACES PRIVATE LIMITED . E
7 | A | 1398 | Mum | 2024 2017 |[A] KANAKIA SPACES PRIVATE LIMITED E
g | 1A | 1399 | MUM | 2024 2(;23' [A] KANAKIA SPACES PRIVATE LIMITED E
o | mA |1631 | MM | 2024 | 235" |[D] KANAKIA SPACES REALTY PVT. LTD. (E-FILING) E | EFILING |
10 | A 1632 | MUM | 2024 2018~ 11D} KANAKIA SPACES REALTY PVT, LTD. (E-FILING) E | e-FiLinG
1 | TTA | 1633 | MUM | 2024 2%7' [D] KANAKIA SPACES REALTY PVT, LTD. (E-FILING) E E-Flling
12 | A | 1634 | MUM | 2024 | 2016 1] KANAKIA SPACES REALTY PVT. LTD. (E-FILING) E | E-FnG |
13 | TTA | 1635 | MUM | 2024 201135' [D] KANAKIA SPACES REALTY PVT. LTD. (E-FILING) E E-FILING
: 14 | mma [ 1636 UM | 2024 .201?' [D] KANAKIA SPACES REALTY PVT. LTD. (E-FILING) E | E-FILING
15 | A | 1637 MUM | 2024 Z‘if' [D] KANAKIA SPACES REALTY PVT. LTD. (E-FILING) E E-FILING
16 A 1638 | MuM | 2024 ;2‘1132" [D] KANAKIA SPACES REALTY PVT. LTD: (E-FILING) E | E-Fiing
'BEFORE SHRI ANIKESH BANERJEE, JUDICIAL MEMBER
_ AND SHRI BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER
- SPECIAL CONSTITUTION MATTERS (PART HEARD MATTERS AT 2.30 PM) _
‘: St ‘vAppeaI Number A$:::,t E'iA'ssesse:e’v Bench _‘Remarks»:
1 | 1A 54823 | MM | 2024 f2°1132’ [A] AARTI DRUGS LIMITED" SR _ A
: 2 A | 4824 ; MUM | 2024 | Zv(’lvllﬁfl’[AijARn DRUGS LIMITED ) S A
3 | TTA 4825 | MuM 2024 § 2(;121‘ [A] AARTI DRUGS LIMITED A
a | :48»2‘6  MuM | 2024 201%54 [A] AARTI DRUGS LIMITED A




5 | A | 4827 | mum | 2024 20 [A] AARTI DRUGS LIMI’i'EDH
6 | ITA | 4847 | MuM | 2024 | 201 [D] AARTI DRUGS (7D (E-FILE) E-FILE
7 | T | 4848 MUM | 2024 “ 201;1' [Dj,AARTi DRUGS LTD (E-FILE) E-FILE
8 | A [ 4850 | Mum | 2024 [ 210" Iy AARTI DRUGS LTD (E-FILE) | E-FILE
o | rma [asst | mum | 204 | B () aarTI DRUGS LIMITED
10 | A | 4882 - MUM | 204 2%7' [A] AARTI DRUGS LIMITED
1 A | 4883 | MM | 2024 22176' [A] AARTI DRUGS LIMITED
12 | A | 4906 | MUM 2024 _201198' _[A] AARTI DRUGS LIMITED -
13- 1A | 4907 | Mum | 2004 2019 |ta) aaRTI DRUGS LIMITED
14| 1A | 4908 | MUM | 2004 2020 1[A] AARTI DRUGS LIMITED
15 | A | 4920 | mum | 2024 | 296" (1D arTI DRUGS LTD (E-FILE) E-FILE
16 | mA | 4921 | MM | 2024 | 231> |[D] AARTE DRUGS LTD (E-FILE) E-FILE
17 | 1A | 4924 | mum | 2024 2w ;[D]_A‘ARTI DRUGS LTD (E-FILE) E-FILE
18 ImA | 4925 | MuM | 2024 2%3' [D] AARTIDRUGS LTD |
19 g«lTA. {'5056 | MM | 2024 '2‘;210' [D] AARTI DRUGS LTD (E-FILE) EFILE
20 | ITA | 5058 | MuM §2024 ,201_;7' (D] AARTI DRUGS LTD (E-FILE) E-FILE
o1 A | 5061 ‘IV.IUM 2024 | 2%8' [D] AARTI DRUGS LTD (E-FILE) E-FILE
2 | A 5062 | MUM 5202’4  2019 o1 AARTI DRUGS LTD (E-FILE) E-FILE




INCOME TAX APPELLATE TRIBUNAL MUMBAL BENCHES

- CAUSE LIST OF
THIRD MEMBER MATTERS,

- PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,

- 'STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 07-OCTOBER-2026 (WEDNESDAY),

BEFORE SHRI AMIT SHUKLA, JUDICIAL MEMBER
AND SHRI RAKESH KUMAR LODHA, ACCOUNTANT MEMBER

PART HEARD MATTERS
© . AT .30 PM

' Srl

Appeal Number

'Assmt.
. Year |

Assessee

Bench

Remarks

ITA

882

‘MUM

2023

2014- |
15

[A] TANO MAURITIUS INDIA FVCI

BEFORE SHRI VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

SPECIAL CONSTITUTION MATTERS

' sl

Appeal Number

| Assmt.
. Year

Ass&ssee

Bench

Remarks

| A

2728

| MUM

2024 | 2019

20

O[A] MUMBAI METROPOLITAN REGION DEVELOPMENT AUTHORITY

. PART HEARD MATTERS

Sl |

Appeal Number

“TAssmt. |
- Year

Assessee

~Bench

Remarks |

| ITA

394

| MUM

2025 |

- 2012- |

13

[A] DEEPAK VIRENDRA KOCHHAR

- ITA

1530

MUM

2025 |

- 2012- |

13

[D] DEEPAK VIRENDRA KOCHHAR (E-FILE)

- E-FILE

SA

13

“MUM

2025

 2012-

[A] DEEPAK VIRENDRA KOCHHAR

13

BEFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER -
AND SHRI ARUN KHODPIA, ACCOUNTANT MEMBER

PART HEARD MATTERS
AT 2.30 PM

d Srl

Appeal Number

Assmt. |
 Year

Assessee

Bench:

Remarks

A

6885

-MUM

52024

F 2021~
22

TA] NTT GLOBAL DATA CENTERS & CLOUD INFRASTRUCTURE INDIA PVT
LTD:

1A

2192

| MUM

2026 |

2022-

[A] NTT GLOBAL DATA CENTERS & CLOUD INFRASTRUCTURE INDIA

'PRIVATE LIMITED (E-FILE). -

| E-FILE |

23



AND SHRI BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

BEFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER

PART HEARD MATTERS
AT 2.30 PM |
: srl, Appeval'Numb‘er As:'::' A;séssee Bench .'I‘u_ep»tar‘ks '
1 |Bma| 23 | mum | 2026 | 2018 |pag prpr DINESH DOSHI (E-FILE) E | EFLLE
2 | A | 3651 | Mum : 2026 | 291+ |[D] ENCORE NATURAL POLYMERS PV, LTD (E-FILE) E | EFIE
3 | mma |s008 MM | 2026 | 298 1D K sERA SERA MINIPLEX LIMITED (E-FILE) E | EFile
4 | ITA | 5015 | MuM | 2026 2_%7' [D] K SERA SERA MINIPLEX LIMITED (E-FILE) E E-File -
5 f ITA | 5030 | MUM | 2026 ‘201176' [D] K SERA SERA MINIPLEX LIMITED (E-FILE) e E-File
6 A | 5206 MM | 2026 2020- |[D} K SERA SERA MINIPLEX LIMITED (E-FILE) E E-File
CLARIFICATION MATTERS
| , AT 2.30 PM
' Srl Appeal Number c::':‘t" :As_sessee. N i ' Bench Remarks v
1 | A | 1403 | Mum | 2026 | 295 |1a] RUNWAL DEVELOPERS LIMITED (E-FILE) b | EfuE
2 ITA | 1412 [ MUM | 2026 | 2‘;3'3' [A] RUNWAL DEVELOPERS LIMITED (E-FILE) D E-FILE
3| A 1931 | MM | 2026 | 202 [A] R MALL DEVELOPERS PRIVATE LIMITED (E-FILE) D | EFLE |
4 | TTA | 2037 | MUM | 2026’ 2‘;%3_4“ [D] RUNWAL DEVELOPERS LIMITED (E-FILE) b | E-FILE
5 | TTA | 2045 | MUM | 2026 2%?"':[0] RUNWAL DEVELOPERS PRIVATE LIMITED (E-FILE) b | EruEe

0110ct-2026



-INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF
- THIRD MEMBER MATTERS, -
PART HEARD MATTERS, :
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS, _
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 08-OCTOBER-2026 (THURSDAY),

BEFORE SHRI CHALLA NAGEN'DRA PRASAD, JUDICIAL MEMBER
AND SHRI PRABHASH SHANKAR, ACCOUNTANT MEMBER

PART HEARD MATTERS

1 srl Appeal Number As:r;t. Assessee Bench ‘Rema.rks

F E-FILE

1| 1A | 4650 | MuM | 2026 | 2916 |[A] FATECHAND RATILAL SANGHAVI (E-FILE)

CLARIFICATION MATTERS

f sl | Appeal Number ‘ ¢::Tt' 'Ass.ess_ee . Bench . [ Remarks |
1 | mA ;33-13, ;MUM» 2026 | 205 AT JUHT ANISH JAIN (E-FILE) P | E-FILE
2 | m ; 3314 gMUM 2026 | 2007 17A] JUHI ANISH JAIN (E-FILE) F - E-FILE
3 | A | 3315 : MUM | 2026 L a1 JUHI ANISH JAIN (E-FILE) F| Efue

B,EFORE SHRI AMIT SHUKLA, JUDICIAL MEMBER
* AND SHRI GIRISH AGRAWAL, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
‘ ‘ AT 2.30 PM
sl | Appeal Number ¢::Tt‘ :Assessee Bench |[Remarks
E

1| A [ 5734 | mum | 2014 | 2999 |1p] MAJESTIC INFRACON . LTD

' . BEFORE SHRI AMIT SHUKLA, JUDICIAL MEMBER
AND SHRI RAKESH KUMAR LODHA, ACCOUNTANT MEMBER

PART HEARD MATTERS

AT 2.30 PM

- srl | - Appeal Number - As:':rt' Assessee | Bench {Remarks|
1| 1A | 981 | Mum | 2021 | 2917 [[A] BLACKSTONE FP CAPITAL PARTNERS MAURITIUS V LTD. (RM) 1 RM

2 | 1A | 1725 | MM | 2021 | 2228 I[A] BLACKSTONE FP CAPITAL PARTNERS MAURITIUS V LTD. (RM) S IV

CLARIFICATION MATTERS
AT 2.30 PM

sl | _ Appeal Number ¢Z§'2’* Assessee - Bench  |Remarks|

A | 3266 | MM | 2018 | 2908" |[A] MAHESH TIKAMDAS THARANE

08

-2 | 17A | 3267 [ MUM | 2018 | 29977 |[A} MAHESH TIKAMDAS THARANI




